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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

APPEAL NO. 82 OF 2025
(IN THE IA NO. 175 OF 2026)
IN THE MATTER OF:
Rohit Singh and Ors. ...Applicant(s)
Versus
Ministry of Environment, Forest & Climate Change & Ors. ...Respondents

ADDITIONAL AFFIDAVIT FILED BY THE APPLICANT IN IA NO. 175 OF
2026

MOST RESPECTFULLY SHOWETH:

L, Rohit Singh, son of Late Sh. K.P. Singh, resident of 96, Basant Vihar, Near Rakkar
Colony, District Una, HP - 174303, the Applicant in Appeal No. 82 of 2025, do hereby

solemnly affirm and state as under:

1. That I am the Applicant in Appeal No. 82 of 2025 pending before this Hon'ble
Tribunal. I am fully conversant with all the facts and circumstances of the case
based on my personal knowledge and records maintained by me, and I am

competent to swear this affidavit.

2. That subsequent to filing the additional documents in IA 175 of 2026, there has
been discovery of new documents that is of paramount importance for the

adjudication of the present Appeal.

3. That in the proceedings in OA No. 148 of 2025, Respondents filed a reply

- .. Placing on record Office Order No. Ind.Dev. F(16) Sanctions/BDP/2023/- dated

o~ r
7, NOTa@yom as Annexure R9, showing that an amount of Rs. 11,75,00,000 had
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been sanctioned and a first instalment of Rs. 3,52,50,000 had been released to
the Executive Engineer, Jal Shakti Division Una, for groundwater recharge
structures for the Bulk Drug Park — a full year before the Environmental
Clearance was granted on 25.09.2025. Respondents further stated in their reply
that "60% of the recharge facilities outside the notified Bulk Drug Park have
been completed even prior to the commencement of unit operations,"
constituting a judicial admission that substantial BDP expenditure on
environmental mitigation works was incurred and completed before the EC was
obtained. As evidence of this compliance, Respondents annexed photographs of
three ponds Pubowal Pond, Gondpur Jaichand Pond, and Dulehar Pond as
Annexure R12 to their reply in OA No. 148 of 2025. True copies of the relevant
pages of that reply, including the sanction letter dated 27.09.2024 and the pond
photographs, are annexed hereto as Annexure A/17 (Colly). The Appellant now
places before this Tribunal documentary evidence, annexed as Annexure A/16
(Colly), showing that the Detailed Project Reports prepared for these very three
ponds i.e. Pubowal Pond (approximately Rs. 1,99,00,000), Gondpur Jaichand
2. fxOTA 4:, >Pond (approximately Rs. 57,00,000 including Rs. 25,00,000 double-drawn from

4 the District Mineral Foundation), and Dulehar Pond (approximately Rs

,.2.:7 0,000) — together with a fourth pond at Haleran Village (approximately
,30,00,000), all contain identical text referencing geographic landmarks in
State of Florida, USA, namely Lake Hancock, Polk County, and Peace
River/Green Swamp, in their stated objectives, with the remainder of each DPR
being similarly uniform across all four sites. These four DPRs together account
for approximately Rs. 5,13,00,000 being 43% of the Rs. 11,75,00,000 BDP
groundwater recharge envelope and are demonstrably the same copy-pasted
template with only the pond name altered between versions. The Appellant

submits that the three ponds shown to this Tribunal in OA No. 148 of 2025 as
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photographic evidence of environmental compliance under the BDP scheme
were executed through systematically fabricated project documents. This
Tribunal was presented with misleading environmental compliance
documentation at a critical juncture in those proceedings. When 43% of the BDP
environmental mitigation envelope is demonstrably disbursed against fabricated
DPRs, and the very ponds cited as compliance evidence before this Tribunal are
among them, this Tribunal cannot accept any representation by Respondents

regarding EC compliance at face value, and the direction for full expenditure

disclosure from inception sought in the prayers herein is essential to enable
Anx

already made in IA No. 175 of 2026 additional affidavit, I most respectfully pray that

this Hon'ble Tribunal may be pleased to:

1.

Take this Additional Affidavit on record as part of the proceedings in [A No.
175 of 2026 pending in Appeal No. 82 of 2025.

Direct Respondents to file an affidavit disclosing all funds sanctioned and
expended on the Bulk Drug Park project separately for the period prior to
25.09.2025 and the period thereafter, scheme-head wise, so that this Tribunal
may determine the extent of ground-level work undertaken before the

Environmental Clearance was granted.
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VERIFICATION

Verified at Una on this 16 day of May, 2026, that the contents of this affidavit are true
and correct to the best of my knowledge and belief, based on facts personally known to
me and records in my possession. No part of it is false and nothing material has been
concealed.

AND FOR THIS ACT OF KINDNESS, THE APPELLANT AS IN DUTY BOUND
SHALL EVERY PRAY.

Applicant

pe

Rohit Singh

96, Basant Vihar, Near Rakkar Colony
District Una, Himachal Pradesh — 174303
7018013195, katwallegal @gmail.com

Applicant in Person

Date: 16.05.2026
Place: NEW DELHI
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNKE No?,
PRINCIPAL BENCH AT NEW DELHI d
APPEAL NO. 82 OF 2025

(IN THE IA NO. 175 OF 2026)

IN THE MATTER OF:
Rohit Singh and Ors.
Versus
Ministry of Environment, Forest & Climate Change & Ors. ...Respondents
AFFIDAVIT

I, Rohit Singh, aged 40 years, S/O Sh. K.P. Singh, 96 Basant Vihar, Near Rakkar
Colony, Una, HP-174303 do hereby solemnly affirm and states as under:

1. That the deponent is applicant in the above-mentioned matter and as such he is
well conversant with the facts and circumstances of the present case.

2. That the deponent has gone through the contents of the accompanying
additional affidavit. The same has been drafted as per my instructions. The
contents of the same are true and correct to the best of my knowledge and
nothing material has been concealed there from.

3. That the annexure annexed to the accompanying Additional affidavit are true
copies of their respective original. %

DEPONENT

I, the deponent named do hereby verify that the contents of this affidavit are true and
correct to the best of my knowledge derived from the records and nothing relevant has

been concealed there from. Q

DEPONENT

Dated: 16.05 .202

sfop 115“55.5‘”
o VIAYE] i A
PRt A
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Annexure A/17

and Hum Valley are abundantly sufficient and sustainably
managed to support the proposed Bulk Drug Park. Accordingly,
the allegations raised by the Applicant are misconceived,

factually incorrect, and legally untenable.

. That the contents of Paragrapb 3 are admitted only to the extent

that tbe total water requirement of the upcoming Bulk Drug
Park is 15 MLD. The remaining allegations are categorically
denied, as there will be no adverse impact on the groundwater
table, whicb have already been clarified in the preceding
paragraphs. It is submitted that out of the total requirement of
15 MLD, approximately one-third (1/3™), i.e., 5§ MLD, will be
re-used. Pertinently, HPBDPIL has adopted a twin strategy of
utilizing both groundwater and surface water to ensure long-
term water sustainability and security for the project as well as

the swrrounding area.

As a part of the short-term strategy, groundwater use is being
undertaken with an integrated recbarging mechanism, for which
an amount of Rs. 11.75 crore has already been sanctioned by the
High-Powered Committee of HPBDPIL. A copy of the sanction
letter is annexed berewith as Annexure — R9. Notably, 60% of
the recharge facilities outside the notified Bulk Drug Park have
been completed even prior to the commencement of unit
operations. Simultaneously, the availability of surface water
from the Satluj River bad been duly assessed at the stage of
project conceptualization and incorporated in the DPR
submitted to the Government of India. A copy of the
Assessment Report assessing the availability of surface water is
annexed herewith as Annexure R-10. It is further submitted

Officer N Page 10 of 27

b+ ik Drug Park Infrastructure Ltd. -
Hee, Office: Mai“ha House, Shirmla-2
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that the Beet Area comprises gently undulating, elongated land
within the Upper Siwaliks, aligned NW-SE parallel to the
general strike of the Upper Siwaliks and Himalayas.

The Beet Area spans 150 sq. kms., of whicb approximately 72
sq. kms. fall in Punjab and 78 sq. kms. lie within the Una district
of Himachal Pradesh. A lincament along the Hum Khad alters
its course from west to east. It is noteworthy to state that
geologically, the plateau comprises boulders, pebbles, gravel,
sand, and clay, lying unconformably over the Upper Siwaliks.
These boulder formations, largely deposits of the Satluj River
following Himalayan upliftment, are still actively recbarged by
both the Soan and Satluj rivers flowing in the north and
northeast. Owing to their high transmissivity, these formations
provide copious water reserves. That groundwater exploration
in the area bas been ongoing since 1998, and no significant
decline in water levels has been observed in the tube wells.
Piezometers at villages Singha and Pubowal record water levels
between 123.50-125.10 m bgl and 138.80-142.95 m bgl,
respectively, as reflected in the Hydrogeological Image of the
Beet Area whicb is annexed herewith as Annexure — R11.
Furthermore, a groundwater recbarge and conservation plan is
under implementation, supported by an average annual rainfall
of 1110 mm. Further, ponds with a cumulative area of 53,300
sq. m are being repaired, renovated, and restored for water
conservation and recharge, as shown in the photographs which
are annexed berewith as Annexures — R12 photograph of

ponds works.

It is further submitted that the HPBDPIL have consistently
remained vigilant in ensuring sustainable and long-term water

Page 11 of27

Addl. Cheif-Exgcutive Officer

H.P. Bulk Drug Park infrastructure Ltd.
Head Offica : Majitha House, Shimla-2

8 321
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security for the Bulk Drug Park through measures such as
recycled water, groundwater recharge, and surface water
augmentation. To this effect, an underground water recharging
system has already is being implemented at a cost of INR 11.75
crore outside the Park. Furthermore, recognizing the critical
importance of assured long-term water availability, which is a
vital input for API manufacturing units, a Detailed Project
Report (DPR) amounting to Rs. 170.76 crore has been prepared
and submitted to the Ministry of Jal Shakti, Government of
India, and NITI Aayog for sanction of funds, a copy of which is

annexed herewith as Annexure — R16.

The DPR further envisages augmentation of water supply by
drawing 50 MLD from the Bhakra—Nangal reservoir, thereby
providing a reliable alternative surface water source to secure
the long-term operational requirements of the Park. In light of
the above measures, it is evident that the Respondents have
ensured that conservation of water resources and sustainable
development go hand in hand. A well-planned roadmap has
already been prepared, whicb is both effective and long-term
sustainable, ensuring that neither the groundwater aquifers are
adversely impacted nor any adverse effect is caused to the water
reservoirs. Accordingly, the averments made by the Applicant

are factually incorrect, misconceived, and legally untenable.

That the contents of paragrapb 4 of the Application are denied
as baseless. It is submitted that project timelines and parameters
relating to waste disposal, effluent generation, and pollutant
discharge are duly standardized in accordance with the
applicable rules and regulations of the State as well as the
Government of India. All project safety parameters bave been

Page 12 of 27

Officer

H.P. Bulk Drug Park Infrastructure Ltd.
Head Office : Majitha House, Shimla-2
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No. Ind.Dev.F(16) Sanctions/BDP/2023/- |51
Government of Himachal Pradesh

“Dircetorate of Industries™ B
e Ao & 0 7/2,0 JILI

Dated: Shimla-171002; the

* 3 b
OFFICE ORDER

Consequent upon approval accorded by the 1 ligh Powered:(]l;l;:‘l(:;‘: ;)]f' g;;;;
tmplementing Agency (SIA) of Bulk Drug Park (BDP) in its third Mecting held o8 O -0
urider the Chairmanship of the Hon'ble Industries Minister, H.P., administrative app rooating b
to Rs, 11,75,00,000/- (Rupees Eleven crore seventy five lakhs) only and Exp. sanction a

st installment i.e.
- lakhs fifty thousand) enly as 1% ins
Rs.3,52,50,000/- {Rupces Three Crore fifty two lakis Hifty S e expences for e

codal formalities will be

completed in this behalf:-

Sr. Name of Work Admin. Exp. Executing Agency

No. A roval ~ Sanction _ .

1. Providing recharge structures 11,75,00,000/- 3,52,50,000/-  Jal Shakti Vibhag
at the source for water
sustainability Bulk Drug
Project area Uina.

This sanction is accorded in view of the delegation of powers of State Government
contained in Finance Departments instructions vide No. Fln-Q(A)-(l N=11/20024 dated 3.6.2014.
This is the prior approval al of the competent authority,

éﬁagi it ctor-Cum-CEQ,
S1A, H.P. Bulk Drug Park.

Endst. No. Ind.Dev.F(16) Sanctions/BDP/2023/- Dated: - 7..'3—7’ 09 / 2 a2k
Copy for infbrmation and necessary action to:- | ‘ '

‘The Principal Secretary.{(Industries}) to the Government of Himachal Pradesh, Shimla<2.

2. The Secretary (JSV) to the Government of Himachal Pradesh, Shimla.2.

3. The Joint Secretary, Government of India, Depariment of Pharmaceuticals, Ministry of
Chemical & Feriilizers, Shastri Bhawan, New Delhi-110001.

4. The Engincer-In-Chief, Jal Shakti Vibhag, Jal Shakti Bhawan, Tutikandi, ShlmIa-S with
the request to get the work executed at the earliest.

5. The Superintending Engireer, Jal Shakti Circle, Una, Dlstz, Una, H.P, with the request to
get the work executed at the earliest, '

6. The Executive Engineer, Jal Shakti Division, Una, Distt. Una, H.P, with the request to get

the work executed at the earliest.

-



1758

- The Branch Manager, Punjab National Bank, The Mall, Shimia with the request to remit
Rs. 3,52,50,000/- (Rupees Three Crore fifly two lakhs fifty thousand) to the Exceutive
Engiticer, Jal Shakti Division, Una into Accout No.924010008124287,Axis Bank, Una,
{FSC Code UTIBO0008S? from the account of the State Implementing Agency (S1A)
namely Himachal Pradesh Bulk Drug-Park Infrastructure Ltd. (HPBDPIL) bearing Saving
Account o. 4193000100088031.

. The Joint Director of industries, District Industries Cenire; Una, Distt. Una, H.P. He is
requested to keep proper follow-up of the work, get the work executed at the earliest and
scnd periodical progress reports to this office. C

. Guard File.

-

anagin " irector-Cum-CEO,
IA, H.P. Bulk Drug Park. -8~

R

JRTYL TS
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496 Himachal Pradesh : '6; 3:
. 4 Jal Shakti Vibhag Y g 20— OANASLIY
No.SE-JSCU-WS-WA-Il/ DPR12023-24- ¢, 0.2 7 Dated:- 3 07 =% R S
ST " Npigaal,
: The Chicf Engincer (H/Z), e

Jal Shakti Vibhag, Hamirpur.

MLD Watcr Supply -
. » Aliornate Arrangements of 50 cr U o
Publoct:- ? rov’l)drl::;, Ilzn:l:“Uua connecting Beetan-Tahllwal- Ifnjmygn-. ' N
P(::-Iiun Bect (12.5 MLD for cach location) In Tefxsnl Haroli
District Una (H.P). ': . L

Kindly find enclosed herewith the subject cited Detailed Project o

.‘ .
. -

4

Report (in triplicate) amounting to ¥17075.96 lakhs only duly checkf:d for approval. -’i:%;"-‘-‘_’_'—f-»_:
The urgency and importance of the work has fully begn ex, !gined
in the history sheet of the Detailed Project Report, The scheme is proposed to be'funded -

under Deposit Head.

\rﬂ

-

Tt is, therefore, requested that the necessary appro\:al of thé-ébove | T
Detailed Project Report may kindly be arranged from the competent authority and

approval conveyed to this office at the earliest please, C |
DA:-DPRs (In Triplicate). I .

o | Sexdre
c (Er, l’tlares Dhiman), %T“‘ o
perintending Enginel:
Jal Sha sie, U aﬁf{.P]

. * Copy to the Executive Engineer, Jal Shakti Divici
w.r.t. his office letter No. 5208 dated 30.05.2023 for in?ormaﬁo::kh Division }\Io. 1Una

Copy to CHD of this office for information.

Super lingﬁgilfg";n‘eer,'
N . al Shakti (i

(}} Scanned with OKEN Scanner
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Ammexure-|)

Picture Pubowal Pond

Senior Hym(oloq*st

Ground Waler Orga;nf:.:t K
Jal Shakti Vibhag Una (HP)-1743.
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Annexure -}

Picture Gondpur Jaichand Pond

Soabar Heg cooalogied
SoUnd Walei WNgigea ... .Cn

Jal ShakVibhay Uns HPM743%
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Picture Dulehar Pond

Annexure-IV

W

Zanjyr Hyd-ereglagist

17501

Sround Water Organisa...

Jal Shakli Vivheg Una (H.R}- 174383
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N‘ Gmall Katwal Legal <katwallegal@gmail.com>

Complaint for Registration of FIR Against the Director and Others for lllegal
Construction, Misuse of Public Funds, and Corruption in the Bulk Drug Park

Project, Haroli
3 messages

Katwal Legal <katwallegal@gmail.com> Sat, Jul 19, 2025 at 1:46 PM

To: dgp-hp@nic.in, MOEFCC PS Minister <mefcc@gov.in>, information@cbi.gov.in, sp-una-hp@nic.in, dc-una-hp <dc-
una-hp@nic.in>, MOEFCC <asag-moefcc@gov.in>, MOEFCC <Imc.moefcc@gov.in>, MOEFCC <tanmay.kumar-
ri@gov.in>, MOEFCC <secy-moef@nic.in>, MOEFCC <santushticell-moefcc@gov.in>, MOEFCC PS Minister
<santushticell-moefcc@nic.in>

Date: July 19, 2025
To
The Station House Officer
Police Station, Haroli,
District Una, Himachal Pradesh

Subject: Complaint for Registration of FIR Against the Director and Others for Illegal
Construction, Misuse of Public Funds, and Corruption in the Bulk Drug Park Project,
Haroli

Respected Sir/Madam,

I, Rohit Singh S/o Krishan Pratap Singh, resident of #96, Basant Vihar, Rakkar Colony,
Una, Himachal Pradesh (PIN: 174301), lodge this complaint under Section 351 of the
Bharatiya Nagarik Suraksha Sanhita, 2023 (BNSS), for registration of an FIR against Mr.
Anshul Dhiman (Joint Director, Industries, and Director of the Bulk Drug Park Project),
officials of the Department of Industries, contractors, and other stakeholders involved in
the Bulk Drug Park (BDP) Project at Haroli, Una District. The accused have committed
cognizable offenses by:

1. Commencing construction without mandatory Environmental Clearance (EC)
from the Ministry of Environment, Forest and Climate Change (MoEFCC).

2. Misusing public funds worth Rs. 299.43 crore through premature tendering.
3. Engaging in criminal conspiracy, corruption, and breach of public trust.

The Project Manager’s letter dated 30.06.2025 to the Superintendent of Police, Una,
admits these violations, providing prima facie evidence of cognizable offenses.

1. Illegal Construction Without Environmental Clearance

https://mail.google.com/mail/u/0/?ik=686¢1e1f4c&view=pt&search=all&permthid=thread-a:r5094139304089511784&simpl=msg-a:r-77870388476...

1/5
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The BDP, valued at Rs. 1,923 cror e Order No. 655-661/DRO/Relief, dated
10.06.2025), requires EC under the Environment Impact Assessment (EIA)
Notification, 2006.

The MoEFCC has not granted EC, and objections raised during the public hearing
on 20.11.2024 remain unresolved.

Despite this, construction activities (excavation, leveling, infrastructure work) have
started, as confirmed by local observations and the Project Manager’s reference to
drone footage (Letter dated 30.06.2025).

Violations:

o Environment (Protection) Act, 1986, Section 7 (no activity without EC) and
Section 15 (up to 5 years imprisonment, Rs. 1 lakh fine, Rs. 5,000 daily for
continuing violations).

o Water (Prevention and Control of Pollution) Act, 1974, Section 25 (no effluent
discharge without consent) and Section 43 (up to 6 years imprisonment).

o Air (Prevention and Control of Pollution) Act, 1981, Section 21 (no emissions
without clearance) and Section 37 (up to 7 years imprisonment).

o Bharatiya Nyaya Sanhita, 2023 (BNS), Section 319 (public nuisance due to
environmental harm).

2. Misuse of Public Funds

Tenders worth Rs. 284.43 crore (Zero Liquid Discharge Effluent Treatment Plant)
and Rs. 55 crore (Treatment, Storage, and Disposal Facility) have been floated
(Annexure-III, dated 10.06.2025) without EC.

This premature expenditure of public funds suggests favoritism and corruption.
Violations:

o Prevention of Corruption Act, 1988, Section 7 (undue advantage by public
servants) and Section 13(1)(d) (misuse of authority, up to 7 years
imprisonment).

o BNS, Section 316(2) (cheating involving public funds), Section 316(5)
(criminal breach of trust, up to 7 years imprisonment), and Section 3(5)
(criminal conspiracy).

3. Project Manager’s Admissions

« In his letter dated 30.06.2025, Mr. Anshul Dhiman admits:

o EC is pending with MoEFCC.

https://mail.google.com/mail/u/0/?ik=686¢1e1f4c&view=pt&search=all&permthid=thread-a:r5094139304089511784&simpl=msg-a:r-77870388476...

2/5
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o Tenders worth Rs. 339.43 crerl ave been floated.

o Construction activities are ongoing, as implied by references to drone visuals.
o Public hearing objections (20.11.2024) remain unresolved.

» These admissions confirm the illegal activities and constitute prima facie evidence
for FIR registration under Section 351 of BNSS, 2023.

4. Public Harm and Urgency

« Construction without safeguards threatens groundwater, farmland, and air quality
in the ecologically sensitive Haroli region, near the Baddi-Barotiwala-Nalagarh
industrial hub, affecting over 25,000 residents.

« Misuse of Rs. 299.43 crore risks project failure, job losses, and economic harm.

« These acts erode public trust and violate the project’s aim of creating 25,000 jobs
and reducing India’s pharmaceutical import dependency.

Request for Action I request:

1. Immediate registration of an FIR against Mr. Anshul Dhiman, Department of
Industries officials, contractors, and others under:

o Environment (Protection) Act, 1986 (Sections 7, 15).
o Water (Prevention and Control of Pollution) Act, 1974 (Sections 25, 43).
o Air (Prevention and Control of Pollution) Act, 1981 (Sections 21, 37).
o Prevention of Corruption Act, 1988 (Sections 7, 13(1)(d)).
o BNS, 2023 (Sections 3(5), 316(2), 316(5), 319).
2. Investigation into:
o Illegal construction without EC.
o Premature tendering and expenditure of Rs. 299.43 crore.
o Roles of all involved parties.
3. Seizure of project documents, tender records, and MoEFCC correspondence.
4. Immediate halt to construction until EC is granted.

5. Coordination with HP State Pollution Control Board and MoEFCC to assess
compliance and environmental damage.

6. Prosecution of all offenders to ensure justice.

https://mail.google.com/mail/u/0/?ik=686¢1e1f4c&view=pt&search=all&permthid=thread-a:r5094139304089511784&simpl=msg-a:r-77870388476... 3/5



5/16/26, 10:18 AM Gmail - Complaint for Registration of FIR A 'n?}gactor and Others for lllegal Construction, Misuse of PublirzF nds, an...

I am available to provide further deta ssistance. I urge immediate action to
protect our environment, recover public funds, and restore trust. Failure to register this
FIR will compel me to approach the Superintendent of Police, Una, or a Judicial
Magistrate under Section 351(3) of BNSS, 2023.

Yours Sincerely,

Rohit Singh #96,

Basant Vihar, Rakkar Colony,

Una, Himachal Pradesh,

PIN: 174301 Mobile: +91-98050-12345
70180-13195

ﬂ Complaint Against Director.pdf
5767K

dc-una-hp <dc-una-hp@nic.in> Sat, Jul 19, 2025 at 1:49 PM

To: Additional Deputy Commissioner Una <adc-una-hp@nic.in>, tripti91bhatia <tripti91bhatia@gmail.com>, gm dicuna12
<gm.dicuna12@gmail.com>
Cc: katwallegal <katwallegal@gmail.com>

============ Forwarded message ============

From: Katwal Legal <katwallegal@gmail.com>

To: <dgp-hp@nic.in>, "MOEFCC PS Minister"<mefcc@gov.in>, <information@cbi.gov.in>, <sp-una-hp@nic.in>,
"dc-una-hp"<dc-una-hp@nic.in>, "MOEFCC"<asag-moefcc@gov.in>, "MOEFCC"<Imc.moefcc@gov.in>,
"MOEFCC"<tanmay.kumar-rj@gov.in>, "MOEFCC"<secy-moef@nic.in>, "MOEFCC"<santushticell-moefcc@
gov.in>, "MOEFCC PS Minister"<santushticell-moefcc@nic.in>

Date: Sat, 19 Jul 2025 13:46:04 +0530

Subject: Complaint for Registration of FIR Against the Director and Others for lllegal Construction, Misuse of Public
Funds, and Corruption in the Bulk Drug Park Project, Haroli

============ Forwarded message ============

[Quoted text hidden]

ﬂ Complaint Against Director.pdf
5767K

Katwal Legal <katwallegal@gmail.com> Sat, Aug 2, 2025 at 9:17 PM

To: dgp-hp@nic.in, information@cbi.gov.in, sp-una-hp@pnic.in, dc-una-hp <dc-una-hp@nic.in>, adg-acb-hp@nic.in
Cc: MOEFCC PS Minister <santushticell-moefcc@nic.in>, MOEFCC <santushticell-moefcc@gov.in>, MOEFCC
<tanmay.kumar-rj@gov.in>, MOEFCC <secy-moef@nic.in>, MOEFCC <Imc.moefcc@gov.in>, MOEFCC <asag-
moefcc@gov.in>, MOEFCC PS Minister <mefcc@gov.in>

Respected Sir,

| have filed a complaint with your office wherein | have provided direct proof of
Corruption in the Bulk Drug Park, Misuse of Public Funds, lllegal Construction,
violation of environmental laws by Joint Director Anshul Dhiman to which the Joint
Director Anshul Dhiman has himself admitted through a written letter on 30.06.2025.
Till date the FIR has not been registered against all the parties involved.
https://mail.google.com/mail/u/0/?ik=686¢1e1f4c&view=pt&search=all&permthid=thread-a:r5094139304089511784&simpl=msg-a:r-77870388476...
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https://mail.google.com/mail/u/0/?ui=2&ik=686c1e1f4c&view=att&th=19821c135854143a&attid=0.1&disp=attd&realattid=f_md9z1hyp0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=686c1e1f4c&view=att&th=19821c135854143a&attid=0.1&disp=attd&realattid=f_md9z1hyp0&safe=1&zw
mailto:katwallegal@gmail.com
mailto:dgp-hp@nic.in
mailto:mefcc@gov.in
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mailto:asag-moefcc@gov.in
mailto:lmc.moefcc@gov.in
mailto:tanmay.kumar-rj@gov.in
mailto:tanmay.kumar-rj@gov.in
mailto:secy-moef@nic.in
mailto:santushticell-moefcc@gov.in
mailto:santushticell-moefcc@gov.in
mailto:santushticell-moefcc@nic.in
mailto:santushticell-moefcc@nic.in
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https://mail.google.com/mail/u/0/?ui=2&ik=686c1e1f4c&view=att&th=19821c4c94c684be&attid=0.1&disp=attd&safe=1&zw

5/16/26, 10:18 AM Gmail - Complaint for Registration of FIR Ag1'n7r63'gctor and Others for lllegal Construction, Misuse of PublirzFénds, an...

| request you to kindly share with me the Action Taken Report in the complaint that |

have filed with your respective department.
[Quoted text hidden]

https://mail.google.com/mail/u/0/?ik=686¢1e1f4c&view=pt&search=all&permthid=thread-a:r5094139304089511784&simpl=msg-a:r-77870388476... 5/5
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1o Ry,
Rs.3.5

wnder the Chairmanship of the Hon'ble Industiies Minister. 1 admste

cquivalent 1o 0% of the estimated mmami s lierehy acorded
exechtion of the work us detniled below, subjeet w the condition tht -
completed in this behalf:-
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) L
Nu Tk e I “'I et |||JI" Wty 1 A {
Coovernment of ol Prodesh

Pivectonate of Industries”
LR ha L

Dated Shimly 171002; the ' 921 oEP M

OFFICE ORDE

Puwered Cupnmnitee of State
seeting held on 0311 2023
st approval atneunting
amounting to

Cansequent upon approval accorded hy the High
nenting Agency (SIAY of Dulk Doy Pk (3DP1 in e tird

11,75.00,000/- (Rupees Lleven crore seventy five lukhn) only and Lap sanction

230,000+ (Rupees Thiee Crare [illy two lokhs Tty thousandy only 1 mu.:ii;rclnt i
W defray the expenses of the

codal tormilities will be

|
S 1 T T Nameor Work [Admin, | Expe T | Excculing Agency '
No. Approvul Sanction __1'_ T
o 1 Providing recharge structures | 11.75.00,000/ | 1 52.50.0007- Jal Shakti Vibhag
\ at  the source for  waler i
\ sustainabllity  Pulk  Diug '
.'{ Project arca Una, N . .
5|
B This sanction is accorded in view of the delegation of powers ol State Governinent
contained in Finance Deparunents instructions vide No. Fin-9(A)-{11)-11/2002 dated 3.6.2014.
This is the priar approval al of the competent authority. /
I (_ro/\/
Managing Thrector-Cum-CEO,
SIA. I1.P. Bulk Drug Park. &
L
Endst. No, Ind.Dev.F(16) Sanctions/BDP/2023/- Dated: 2 1 SE ARA S
et
Copy lor information and necessary action t0:- e
¥ The Principal Sccretary (Industries) 1o the Government of Himachal Pradesh, Shimla-2.
2. The Sceretary (JSV) 1o the Government of Himachal Pradesh, Shimla-2.
3. The Joint Secretary, Government of India, Depariment of Pharmaceuticals, Ministry of
; Chemical & Fertilizers, Shastri Bhawan, New Delhi-110001,
: ; 4. The Engincer-In-Chick, Jal Shakti Vibhag, Jal Shakti Bhawan, Twikundi, Shimla-S with
fud the request 1o get the work exceuted at the carliest.
F. 5. The Superintending Engineer, Jal Shakti Circle, Una, Disit. Una., HLP, with the request 1o
o gel the work exccuted o the earliest,
6. The Exceutive Fngincer, Jal Shakli Division, Una, Distt. Una, 1LI. with the request to get
the work executed oi the earliest.
hhm»ﬁ&mm.pm LT NP Hﬁ,} - . 'i:
blic Information Officer

-cum-Executive Engineer
Jal Shakti Division Haroli

@
AnyScanner
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Himachal Pradesh
Jal Shakti Vibhag

“Memorandum™

Name of Work: - Providing Recharge Structure at the source for water Sustainability

Bulk Drug Park in Haroli Constituency Distt. Una (HP) (Sub H':“d‘;
Rejuvenation and Restoration of Heera Thara Pond based on Natura

Treatment System with STATE of ART Technology in Tehsil Haroli
and Distt. Una (H.P),

In exercise of powers vested in the undersigned vide Govt. of Himachal
Pradesh Secretary, (JSV) to the Govt. of Himachal Pradesh Notification No. JSV-B(C)17-3/2023
Shimla 171002 dated 17" February 2023, Technical Sanction amounting to ¥1,30,75,829/-%One
Crore Thirty Lakh Seventy Five Thousand Eight Hundred & Twenty Nine) only is hereby

accorded for the subject cited work subject to the Technical Note attached.

The A/A & E/S for the work has been accorded vide Managing Director

cum CEO SIA HP Bulk Drug Park vide letter No. Ind. Dev.F(16)Sanction/BDP/2023-24 Dated
27.09.2024 amounting to ¥1175.12 Lakh only.

The Expenditure on this account shall be debited to the following head:-

1. Major Head:- - Deposit
2. Minor Head:-
3. Detailed Mead:-

It should be ensured that expenditure be restricted to the availability of

funds during the year execution and overall expenditure shall be restricted up to the Technical
Approval.

While according this approval, the urgency and importance of the work
have been taken into consideration.

(Er. Naresh Phiman), -
Superintendirlg Engineer, Sgramy
Jal Shakti Circle, Una (HP). -

o
No: SE-ISCU-WS-WA-II-Techpical Sanction2024-25- | Y ) 55—5% pueg. | > —=
/20/.

Y @w approved estimate is forwarded to the Executive Engineer, Jal

- 1. 10 his office letter No. JISVD-Haroli-DB-Bulk Drug Park/2024-25-9379
information.

Shakt Division Haroli
dated 04.03.2025

Copy alongwith approved estimate to the Drawing Branch of this oftice for
information.

blic Information Officer
~cum-Executive Engineer
Jal Shakti Division Harglj



-:DETAILED PROJECT REPORT:~

Name of Work: - Providing recharge structures at the source for
water sustainabllity BULK DRUG PARK In Haroli ‘Constituency
Distt. Una (HP). (Sub-Head: - Working estimate for rejuvenation and
restoration of Heera Thara Pond for conservation and ground water
recharge based on Natural Treatment System with STATE of ART
Technology in Tehsil Haroli and Distt. Una (HP).

—

SR 2ella 123D
Total Estimated Cost: Rs. 12042468.00(129.42 L akh)
203y829 [
Prepared by

EXECUTIVE ENGINEER

JAL SHAKTI VIBHAG, DivisioN Haroli,
CIRCLE UNA, UNA (HAMIRPUR ZONE),
HIMACHAL PRADESH

JANUARY, 2025
%Tmm%mﬁ@
hak

[ e

b
-cum-Executive Engineer
Jal Shakti Divisjon Harolj
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Glossary of Terms

llowing is a glossary of terms used in this report, including abbreviations and acronyms
mmonly used in relation to STPs process, equipment and operations.

ﬂ}hbrevla‘tioﬁ I,
- Acronym

Full Term

AUWSP
ASP
BOD

CDP
CPHEEO

CWR
CSP
DPR
GIS
Gol
Go HP
kW
KWH
LPCD
MLD
ML
M
mm
MBAR
NRCD
NRCP
0&M
OHSR
PHED

QAs&QC

Accelerated Urban Water Supply Programme
Activate Sludge Process

Biochemical Oxygen Demand

City Development Plan

Central Public Health and Environment Engineering Organization
Clear Water Reservoir

City Sanitation Plan

Detail Project Report

Geographical Information System
Guverr}ment of India

Government of Himachal Pradesh

Kilo Watt

Kilo Watt Hour

Liters Per Capita Per Day

Million Liters per Day

Millinn'Liter

Meter

Millimeter

Multi Baffled Anaerobic Reactor

National River Conservation Directorate

National River Conservation Programme

Operation & Maintenance

Overhead Service Reservoir Im Inf cer

- ive Engineer
Public Health Engineering Department -cum-Executi B

Jal Shakti Division Haroli
Quality assurance & quality control

DPR_Heera_Thari_Pond
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f Abbreviation |

b Acronym Full Term
SLSC State Level Selection Committee
SPS Sewage Pumping Station
STP Sewage Treatment Plant
SBR Sequential Batch Reactor
UD&HD Urban Development & Housing Department
uLB Urban Local Body/Bodies
WSP

Waste Stabilization Ponds

ic Information Officer

-Executive Engineer
Jal Shakti Division Haroli

DPR_Heera_Thari_Pond
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Executive Summary
Il_Conservalion of water bodies are utmost important

water

in India due to increasing demand of

requirem : _ . .
A ents, and water shortage is an emerging scenario especially during summer

season. Riv
ers, lakes, ponds, streams and wells are the sources of freshwater. Ponds are

amongst the most diverse fresh water habitats that support many species including more

uncommon, rare and even threatened species. Furthermore, pond is an ecosystem itself and

it is formed from the cohabitation of Plants, animals, microorganisms and its surrounding

environment. Apart from the water requirements for domestic purposes, most of the

manufacturing is also heavily depended on water. Many of the small water bodies in our

surrounding have already disappeared leading to water shortage and biodiversity loss in the

region. Therefore, initiatives must be undertaken to protect the existed ponds to safeguard

the environment as well as the human wellbeing.

Jal Shakti Vibhag Himachal Pr:adesh under the esteemed guidance of Honorable Minister Jal
Shakhti Vibhag has taken initiative to perform a Proposal to retrieve and revive pond in
Haroli constituency of Una Distt. of Himachal Pradesh and to propose specific pond
management activities that will ensure sustainable conservation of the pond. As upon the
/ request, a one-month research study has been conducted, and this report contains detailed
| information on history, geography, biodiversity and environmental issues of the pond. A

sustainable conservation approach to retain the cultural, social, and ecological significance

of pond through transforming the pond bank as a wayside eco-tourism spot and biodiversity

Garden with the participation of local community is also proposed in the report.

Information Officer
-cum-Executive Engineer
Jal Shakti Divisien Haroli

DPR_Heera Thari_ Pond.............c.cccoinninininne. Page 3
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INTRODUCTION

Ponds are the s;i .
he simplest surface waler bodies which are closest to the heart of human being

and of consi . :
nsiderable ecological, social and Cultural significance in every locality. On a world

scale, ponds and small lakes dominate both the area of freshwaters and the number of

basins too. Collectively, they have an overwhelmingly greater significance in human affairs

than large lakes, and contribute greatly to the freshwater storage of organic matter.

Ponds are built in the past to hold water for agriculture and domestic uses. These water

bodies not only provide drinking water, support livelihoods and biodiversity but also control

runoff and act as natural rainwater recharging structures.

Most of the surface water in India faces vast quantity and quality threat. Many ponds have
been degraded or lost, mainly due to anthropogenic activities such as change in agricultural
activities, expansion of urban areas and pollution. Ponds have become more eutrophic owing
to excessive nufrient addition; and as a result they have often changed from macrophyte

dominated and clear water states to turbid states, dominated by phytoplankton or floating

water hyacinth or Salvinia .

With about 1.2 billion people having no access to drinking water and about 2.4 billion lacking
basic sanitations, the symptdms of emerging global water crisis are too obvious. It is
projected that the population under water stress will rise from 450 million at present to 2.7
billion by 2025 and Indian subcontinent is already being classified as the ‘water stressed’

region, meaning that water needs exceed its availability (CPHEEO, 2013).

Historically, these water bodies have met water demands of the population for centuries and

a community management system had sustained them for a long period of time. However,

now water crisis is very severe in highly populated urban areas, iﬂm:ﬂ areas also witness

Infonna#ion Officer

-cum-Executive Engineer
Jal Shakti Division Haroli

water shortage during summer season.

DPR_Heera_Thari_Pond..........ccooeiiinne. T Page 4
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Therefore, it is significant
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‘hese small water bodies are an intrinsic part of the eco system. A lake or pond is the water
body which holds certain volume of water generally in all seasons of the year. They have

traditionally served the function of fulfilling the water requirements of the local community
for drinking,

household uses like washing, agriculture, and fishing and also for religious and

cultural purposes. Moreover, they also host a wide variety of flora and fauna.

to protect and conserve water bodies such as ponds, streams,

lakes efc. not only to meet the water demands of human beings but also to protect endemic

and endangered biodiversity depend on these water bodies. It is the time to initiate efforts to

restore, conserve, manage and maintain water bodies in our region.

SIGNIFICANCE OF CONSERVATION OF PONDS

A pond ecosystem is a fundamental unit in ecology that is formed from the cohabitation of
plants, animals, microorganisms, and a surrounding environment. It refers to a community of
freshwater organisms largely lependent on each other for surviving and maintaining a life
cycle. Ponds are an important part of our culture also; partly because of their intrinsic
historical value. Their sediment records can reveal us about our ancestors’ way of life.
Ponds are ‘local water bodies’ and play a crucial role in maintaining and encouraging the link

between people and wildlife. They also provide many opportunities for education and

"
experimental research across a widerange of subjects.

Ponds are vital for many rare and endangered species, both at regional and national levels.
The networks of ponds support meta-populations of many aquatic species, including
amphibians, invertebrates and wetland plants. Ponds are particularly important at the
landscape scale: they have shown to contribute as much as to regional biodiversity as rivers

or lakes, and they provide stepping-stones and increased conngctivity between other

freshwater habitats. Inforhation Officer
~cum-Executive Enginee

Jﬁ} Shakﬁ Divi’ion ﬂ.rnli -
Heera Thari Pond is located at Puthupanam Ward (4! ward), Poothrikka Panchayat in Una district,

BRR. Heeta Thall FPotd uamesmmmiimismaarsisams Page 5
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P 1 was a ma
13jor source of water 1o the local community, especially for agricultural and

d [ '
Omeslic purposes, till a few decades back. The water body had greater ecological

and
cultural signifi

cances in the past, However, it has lost its original ecology and pristine form

due to invasive aquatic algal/weed growth and accumulation of wastes. To conserve the
pond, the Community members as well as the Panchayath has conducted pond cleaning

drive several times in the past in various years; however, most of them were

found
unsuccessful

as a suslainable solution. The present condition of the pond is worse, and is at
verge of destruction.

ACTIVITIES AND OBJECTVES

This pre-project study aims at finding out information on Heera Thari Pond regarding its
geographical details, history, cultural heritage, biodiversity and major environmental threats
to propose a sustainable conservation of Heera Thari Pond. The study activities and

objectives are specified as follews:

ACTIVITIES

To conduct a land survey of the Heera Thari Pond and its surrounding area
(onlypublic land) and to generate geographical data of the pond

To study the quality of water in the pond and also of the fauna and flora

To conduct a commﬁnity survey to explore various stakeholders of the pond

To study the history, past and present usage pattern of the pond

To study the nature of pollution of the pond and its sources

OBJECTIVES

= To propose a detailed project for the retrieval and maintenance of the pond with a
sustainable management and governance plan Improve the quality of the water

discharged from Lake Hancock by reducing Total Maxim|/m Daily Loads (TMDLs)

~cum-Executive Engineer

Jal Shakti Division Harolj
» Preserve, and where feasible, enhance the natural greenway /wildlife corridor

DPR_Heera_Thari_Pond
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(Peace River IGreen Swamp) through Polk County.

* Maintain the exceptional wildlife values of Lake Hancock.

Enhance the diversity of the fishery of the lake.

Provide habitat compatible public access for nature-based recreational activities
and commercial fishing.

METHODOLOGY

STUDY PERIOD: The study was conducted for a period of one month from Nov10 to Dec
2023.

Land survey: Using DGPS, contours, depth and size of the pond, nature of the bottom of
thepond and relevant maps were generated.

Biodiversity Studies: The pond area and its adjoining areas were thoroughly explored for

floral diversity and recorded. Ffegular and repeated observations did in this area for a period

of 2 weeks continuously, for the faunal diversity studies.

Community survey: A survey was conducted among the local residents and other

stakeholders in order to explore the history, usage pattern, other interests etc.

ENVIRONMENTAL PROBLEMS RELATED TO THE POND

As per the opinion of the stakeholder community pollution of the water body is the main

issue of the pond and the main reason for that is the nearby community.

Tmihfnmﬁdﬁcﬁ

-cum-Executive Engineer
Jal Shald’ Tvwvision Haroli

DPR_Heera_Thari_Pond
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“GEOGRAPHY

',! GEOGRAPHICAL DETAILS

/

Site plan of Pond
WATER QUANTITY AND QUALITY
WATER QUANTITY

[
Heera Thari Pond is mainly a rain water harvesting source in the region. Mostly the water in
the pond is stagnant though there is a outlet in the South - Eastern side that flows towards

the Agricultural field and then leads to another stream. This is connected to a big canal and it

joining to the Paraiyar River. However, because of its location as a head pond, the surface

andground water flow towards lower gradient line reaches the pond and that may be the
reason for its perennial nature. Also, the water near the canal i in

crease th ter ley
Public Info on Officer
pond during summer season.

-cum-Executive Engineer
Jal Shakti Division Haroli

Heera Thari pond is a perennial source of water in that area. Among the survey respondents, all of

DPR_Heera_Thari_ Pond............... sesneeeneen...Page 9
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F'der severe threal. The rejuvenation of the pond will bring more diversity and more

onservation cullure among the stakeholders.

ENVIRONMENTAL THREATS AND REASONS FOR THE DESTRUCTION OF THE
POND

In water bodies are nowadays considered as (he besl place o release sewage and dump
solid wastes. The abandonment of water bodies and developmenl as a waste dumping sile
happens simultaneously. If the water body is on the sides of a road, people will make it as a
habit to throw their household wastes into it or wasles get blown away into the pond by wind.
There are lot of reports available on such types of waste dumping including that of slaughter
house wasles. However, Heera Thari Pond is saved from such a habit of the passerby
community, till this time. The pond area has minor pollution only from community. The main
pollution is from the industries Near the pond. The dust and chemicals from the factory cover

whole area when they are working. The next pollutants are plastic and cloths from the

peoples who are used pond to%athing and washing.

The following suggestions were raised by various groups:

The all four sides of the pond should be constructed

The pond premises should be made beautiful.

[

The water should be kept clean. Bathing and swimming for children should

beallowed.

There will be no use of rejuvenating the Pond as the pond is severely

contaminating by the surrounding factory.

Panchayat should implement the project, and then only it will be maintained

properly.

PART | blic Information Officer
-cum-Executive Engineer
Jal Sha' Mivision Haroli

DPR_Heera_Thari Pond
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re-establish the pond to its original legacy and beauty. Public unanimously demanded to
estore the pond lo its past glory which will provide the erstwhile services again to the local
community. Scientific studies were conducted to keep the ecological significance of the pond

and developed detailed plan including civil constructions and biodiversity conservation

programs. Thus, the present proposal is developed.

AIM
To conserve HEERA THARI POND as a sustainable model for conservation of surface water

resources and develop as a leisure spot through active community participation.

OBJECTIVES
To conserve the pond as a sustainable model for conserving natural resources

especially surface water resources and local biodiversity, ensuring all its traditional

uses

4
To develop the location as a leisure point with community participation

To promote the pond as an informal environmental education hub for natural

resource conservation and sustainable life style practices

PROPOSALS r
The proposals are developed imbibing the principles of sustainable development, minimizing

the resource utilization, ensuring sustainability with least energy inputs and low maintenance

cost (natures’ wayl!) and benefitting local community at large and catering a larger

community with natural rustic experiences.

Pond Conservation: Cleaning and maintaining water quality; conserving aquatic and

neighboring terrestrial biodiversity; waste Mmanagement provisions; renewable energy
for

fesources (solar lamps, biogas etc.); provisions: retaining provisions of water usage

agricultural purposes; and ensuring self-maintenance of water q::ntf and quality.
Public InformatictOfficer
-cum-Executve -.ngineer

Jal ,S]ﬁhggwui on1 Harnli

...........................................

DPR_Heera_Thari Pond



" ~;DETAILED PROJECT REPORT:-

Name of Work: Rejuvenation and Restoration of Pubowal Pond
based on Natural Treatment System with State-of-art
Technology in Tehsil Haroli and Distt. Una Himachal Pradesh

Total Estimated Cost: Rs. 2,05,91,200.00 (205.91 Lakh)

frepafed by

B —— S S e T T e T S A RS T LS SRS L s TR TR S S

EXECUTIVE ENGINEER

JAL SHAKTI VIBHAG, DIVISION UNA-I, ;
CIRCLE UNA, UNA (HAMIRPUR ) 5

’ !
HIMACHAL PRADESH (_/tm;
Public Information Officer

-cum-Executive Engineer *
JANUARY, 2024 ' _al Shakt' Miyis ms}l{arnli '

7
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: Glossary of Terms

—

Following is a glossary of terms used in this report, including abbreviations and acronyms
commonly used in relation to STPs process, equtpmenl and uperatlons

.‘- ~fs-”m d : ! (12 :ﬁ'@v R -n-.._ I e
o AUWSP Accelerated Urban Water Supply Programme
ASP Activate Sludge Process
BOD Biochemical Oxygen Demand
CDP City Development Plan
CPHEEQ Central Public Health and Environment Engineering Organization
CWR Clear Water Reservoir
CSP City Sanitation Plan
DPR Detail Project Report
GIS Geographical Information System
Gol Government of India
Go HP Goverl:ment of Himachal Pradesh
kw Kilo Watt
kKWH Kilo Watt Hour
LPCD Liters Per Capita Per Day
MLD Million Liters per Day
MI Million Liter
M Meter
mm Millimeter
MBAR Multi Baffled Anaerobic Reactor
NRCD National River Conservation Directorate
NRCP National River Conservation Programme
O&M Operation & Maintenance

_ _ blic Information Officer
OHSR Overhead Service Reservoir .~um-Executive Engineer

. . Shakti Bivision Haroli
PHED Public Health Engineering Department

QA&QC Quality assurance & quality control

DPR_Rejuvenation and Restoration of Pubowal Pond - - = = = === == c o - - - Page - 2
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1785
Apreviaian’ Full Term

sLSC State Level Selection Committee

sPS Sewage Pumping Station

STP Sewage Treatment Plant

SBR Sequential Batch Reactor

UD&HD Urban Development & Housing Department

uLB Urban Local Body/Bodies

WSP Waste Stabilization Ponds

Public Information Officer
-cum-Executive Engineer
Jal Shakti Division Haroli

DPR_Rejuvenation and Restoration of Pubowal Pond - - - - - - - === - - - -
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Executive Summary

Consewation of water bodies are utmost important in India due to increasing demand of

water requirements, and water shortage is an emerging scenario especially during summer

ceason. Rivers, lakes, ponds, streams and wells are the sources of freshwater. Ponds are
amongst the most diverse fresh water habitats that support many species including more
yncommon, rare and even threatened species. Furthermore, pond is an ecosystem itself and
i is formed from the cohabitation of plants, animals, microorganisms and its surrounding
environment. Apart from the water requirements for domestic purposes, most of the
manufacturing is also heavily depended on water. Many of the small water bodies in our
surrounding have already disappeared leading to water shortage and biodiversity loss in the

region. Therefore, initiatives must be undertaken to protect the existed ponds to safeguard

the environment as well as the human wellbeing.

Jal Shakti Vibhag Himachal E‘radesh under the esteemed guidance of Honourable Minister
Jal Shakhti Vibhag has taken initiative to perform a Proposal to retrieve and revive pond in
‘Haroli constituency of Una distt of Himachal Pradesh anrd to propose specific pond
management activities that will ensure sustainable conservation of the pond. As upon the
request, a one-month research study has been conducted, and this report contains detailed
information on history, geography, biodiversity and environmental issues of the pond. A
sustainable conservation approach to retain the cultural, social, and ecological significance
of pond through transforming the pand bank as awayside eco-tourism spot and biodiversity

Garden with the participation of local community is also proposed in the report.

TWW

-cum-Executive Engineer
Jal Shak ' Unroli

DPR_Rejuvenation and Restoration of Pubowal Pond - - - ------------ Page - 6
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NTRODUCTION

ponds are the simplest surface water bodies which are closest to the heart of human being
and of considerable ecological, social and cultural significance in every locality. Ona world
scale, ponds and small lakes dominate both the area of freshwaters and the number of
pasins too. Collectively, they have an overwhelmingly greater significance in human affairs

than large lakes, and contribute greatly to the freshwater storage oforganic matter.

Ponds are built in the past to hold water for agriculture and domestic uses. These water
bodies not only provide drinking water, support livelihoods and biodiversity but also control

runoff and act as natural rainwater recharging structures.

Most of the surface water in India faces vast quantity and quality threat. Many ponds have
been degraded or lost, mainly due to anthropogenic activities such as change in agricultural
activities, expansion of urban areas and pollution. Ponds have become moreeutrophic owing
. to excessive nutrient additions and as a result they have often changed from macrophyte

dominated and clear water states to turbid states, dominated by phytoplankton or floating

water hyacinth or Salvinia .

With about 1.2 billion people having no access to drinking water and about 2.4 billion lacking
basic sanitations, the symptoms of emerging global water crisis are too obvious. It is
projected that the population under water stress will rise from 450 million at present to 2.7
billion by 2025 and Indian subcontinent is already being classified as the ‘water stressed’
region, meaning that water needs exceed its av;ilabiiity (CPHEEQ, 2013).

Historically, these water bodies have met water demands of the population for centuries and

a community management system had sustained them for a long period of time. However,

now water crisis is very severe in highly populated urban areas, and rural areas also witness

water shortage during summer season. ‘ sublic Info dor

-cum Executive Engineer
Jal Shakti Division Haroli
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" fhese small water bodies are an intrinsic part of the eco system. A lake or pond is the water

pody which holds certain volume of water generally in all seasons of the year. They haye
yraditionally served the function of fulfilling the water requirements of the local community
for drinking, household uses like washing, agriculture, and fishing and also for religious and

cultural purposes. Moreover, they also host a wide variety of flora and fauna.

Therefore, it is significant to protect and conserve water bodies such as ponds, streams,
lakes efc. not only to meet the water demands of human beings but also to protect endemic

and endangered biodiversity depend on these water bodies. It is the time to initiate efforts to

restore, conserve, manage and maintain water bodies in our region.

SIGNIFICANCE OF CONSERVATION OF PONDS

A pond ecosystem is a fundamental unit in ecology that is formed from the cohabitation of
plants, animals, microorganisms, and a surrounding environment. It refers to a community of
freshwater organisms largely*dependent on each other for surviving and maintaining a life
. cycle. Ponds are an important part of our culture also; partly because of their intrinsic
historical value. Their sediment records can reveal us about our ancestors’ way of life.
Ponds are ‘local water bodies’ and play a crucial role in maintaining and encouraging the link

between people and wildlife. They also provide many opportunities for education and

experimental research across a widerange of subjects.

Ponds are vital for many rare and endangered species, both at regional and national levels.
The networks of ponds support meta-popu[stltions of many aquatic species, including
amphibians, invertebrates and wetland plants. Ponds are particularly important at the
landscape scale: they have shown to contribute as much as to regional biodiversity as rivers

or lakes, and they provide stepping-stones and increased connectivity between other

freshwater habitats.

Haroli pond is located at Puthupanam Ward (4th ward), Poothrikka Panchayat}g Ui;;%
' blic Information Officer

. _ ~um-Executive Engineer
DPR_Rejuvenation and Restoration of Pubowal Pond - - - - - - - - - - - - - - PeggitiDivision Haroli
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'yp. It was a major source of water to the |ocal community, especially for agricultural and

domes"ic purposes, till a few decades back. The water body had greater ecological ang
cultural significances in the past, However, it has lost its original ecology and pristine form
due to invasive aquatic algal/weed growth and accumulation of wastes. To conserve the
pond, the community members as well as the Panchayath has conducted pond cleaning

arive several times in the past in various years; however, most of them were found
unsuccessful as a sustainable solution. Thepresent condition of the pond is worse, and is at
verge of destruction.

ACTIVITIES AND OBJECTIVES

This pre-project study aims at finding out information on Haroli pond regarding its
geographical details, history, cultural heritage, biodiversity and major environmental threats

to propose a sustainable conservation of Haroli pond. The study activities and objectives are

specified as follows: *

ACTIVITIES

= To conduct a land survey of the Haroli pond and its surrounding area (only
public land) and to generate geographical data of the pond

» To study the quality of water in the pond and also of the fauna and flora

= To conduct a community survey to explore various stakeholders of the pond

* To study the history, past and present usage pattern of the pond

» To study the nature of pollution of the pond and its sources -

OBJECTIVES .
* To propose a detailed project for the retrieval and maintenance of the pond with a
sustainable management and governance plan Improve the quality of the water

discharged from Lake Hancock by reducing Total Maximum Daily L.oads (TMDLs)

to the lake.

« Preserve, and where feasible, enhance the natural greenwayf /wildlife corridor

Puble Tfore oo

. : : i) cutjve Engi
DPR_Rejuvenation and Restoration of Pubowal Pond - - - - -- - - - - - - - - - 3 % D?vi&ionﬁ:ﬁ
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(Peace Rvor/Green Swamp) through Potk Gounty,

» Maintain the exceptional wildlife values of Lake Hancock.

. Enhance the diversity of the fishery of the lake,

Provide habitat compatible public access for nature-based recreational activities

and commercial fishing,

METHODOLOGY

STUDY PERIOD: The study was conducted for a perlod of one month from Nov10 to Dec
2023.

Land survey: Using DGPS, contours, depth and size of the pond, nature of the bottom of the
pond and relevant maps were generated.

Biodiversity Studies: The pond area and its adjoining areas were thoroughly explored for
L]

floral diversity and recorded. Regular and repeated observations did in this area fora period

of 2 weeks continuously, for the faunal diversity studies.

Community survey: A survey was conducted among the local residents and other

stakeholders in order to explore the history, usage pattern, other interests efc.

ENVIRONMENTAL PROBLEMS RELATED TO THE POND
As per the opinion of the stakeholder community pollution of the water body is the main

issue of the pond and the main reason for that is the nearby community.

Iblﬁfmmﬁ'%cer

-cum-Executive Engineer
Jal Shakti Division Haroli
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GEO(_;RAPHICAL DETAILS

== .
- |
F Site plan of Pond
WATER QUANTITY AND QUALITY
WATER QUANTITY

é‘ Haroli Pond is mainly a rain water harvesting source in the region. Mostly the water in the
t pond is stagnant though there is a outlet in the South - Eastern side that flowstowards the
Agricultural field and then leads to another stream. This is connected to a big canal and it
joining to the Periyar River. However because of its location as a head pond, the surface and
ground water flow towards lower gradient line reaches the pond and that may be the reason
for its perennial nature. Also the water near the canal is increase the water level of pond

. L
during summer season. ibm
ic Infermaf; r

_ _ “cum-Executive Engineer
Haroli pond is a perennial source of water in that area. Among the survey -f&b&hu#delﬂsigth:imﬁ

DPR_Rejuvenation and Restoration of Pubowal Pond - - == - - - - - - - - - .- Page - 12
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nder cevere threat. The rejuvenation of the pond will bring more diversity and more

fconser"a“on culture among the stakeholders.

-' NVRONMENTALTHREATS AND REASONS FOR THE DESTRUCTION OF THE
pOND

n water bodies are nowadays considered as the best place to release sewage and dump
solid wastes. The abandonment of water bodies and development as a waste dumping site
happens simultaneously. If the water body is on the sides of a road, people will make it as a
habit to throw their household wastes into it or wastes get blown away into the pond by wind.
There are lot of reports available on such types of waste dumping including that of slaughter
house wastes. However, Haroli Pond is saved from such a habit of the passerby community,
iill this time. The pond area has minor pollution only from community. The main pollution is
from the industries Near the pond. The dust and chemicals from the factory cover whole area

when they are working. The next pollutants are plastic and cloths from the peoples who are

used pond to bathing and washing.

- The following suggestions were raised by various groups:

« The all four sides of the pond should be constructed
« The pond premises should be made beautiful.

« The water should be kept clean. Bathing and swimming for children should

beallowed.

« There will be no use of rejuvenating the Pond as the pond is severely

contaminating bythe surrounding factory.

« Panchayat should implement the project, and then only it will be maintained
properly.

— | j “Public Infotorrofice)

-cum-Executive Engineer
Jal Shakti Division Haroli
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| e-establish the pond to its original legacy and beauty. Public unanimously demanded to
estore the pond to its past glory which will provide the erstwhile services again to the local
camm”"iw' Scientific studies were conducted to keep the ecological significance of the pond
and developed detailed plan including civil constructions and biodiversity conservation

ngrammes. Thus the present proposal is developed.

AIM

To conserve PUBOWALPOND as a sustainable model for conservation of surface water

resources and develop as a leisure spot through active community participation.

OBJECTIVES
« To conserve the pond as a sustainable model for conserving natural resources
especially surface water resources and local biodiversity, ensuring all its traditional

uses

]
« Todevelop the location as a leisure point with community participation

« To promote the pond as an informal environmental education hub for natural

resource conservation and sustainable life style practices

T e
.

' PROPOSALS

| The proposals are developed imbibing the principles of sustainable development, minimizing
the resource utilization, ensuring sustainability with least energy inputs andlow maintenance
cost (natures’ way!!) and benefitting local community at large and catering a larger

community with natural rustic experiences.

Pond Conservation: Cleaning and maintaining water quality; conserving aquatic and
neighbouring terrestrial biodiversity, waste management provisions; renewable energy

résources (solar lamps, biogas etc.); provisions; retaining provisions of water usage for

agricultural purposes; and ensuring self-maintenance of water quantity afid quality.

-cum-Executive Engineer -
DPR_REiuvenation and Restoration of Pubowal Pond - - - ------ - - L - Shaktid¥ivision Haroli
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Y DETAILED PROJECT REPORT:-

, { Name of Work: Rejuvenation and Restoration of Dulehra Pond
& based on Natural Treatment System with State-of-art
.f Technology in Tehsll Haroli and Distt. Una Himachal Pradesh

Total Estimated Cost: Rs. 4:32; ?;’&-1%4@%1(73 47-Lakhk)
Prepared by

EXECUTIVE ENGINEER
JAL SHAKTI VIBHAG, DiviSION UNA-I,

CIRCLE UNA, UNA (HAMIRPUR ZONE),
HiMACHAL PRADESH

NOVEMBER, 2024

pa
zﬁm

-cum-Executive Engineer
Jal Shakti Division Haroli
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Glossary of Terms

- .

-ollowing s a glossary of terms used in this report, including abbreviations and acronyms
E.".l“-lgmy— used in relation o STPs process, equipment and operations.

Abbreviation /

Acronym Full Term
;o
AUWSP Accelerated Urban Waler Supply Programme
ASP Activale Sludge Process
BOD Biochemical Oxygen Demand
CDP City Development Plan
CPHEEO Central Public Health and Environment Engineering Organization
CWR Clear Water Reservoir
CSP City Sanitation Plan
DPR : Detail Project Report
GIS Geographical Information System
Gol Government of India
Go HP Government of Himachal Pradesh
kW Kilo Watt
kWH Kilo Watt Hour
LPCD Liters Per Capita Per Day
MLD Million Liters per Day
Mi Million Liter
M Meter
mm Millimeter
MBAR Multi Baffled Anaerobic Reactor
NRCD National River Conservation Direclorate
NRCP National River Conservation Programme
0&M Operation & Maintenance
OHSR Overhead Service Reservoir T ___,,,LI’
PHED Public Health Engineering Deparlment &cﬁg’[ﬂ:‘gmgﬁgfgr

Jal Shakti Division Haroli

DPR_Pond_Dulhera_Una Page No 2
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breviation /
Acronym

Full Term

F

QA&QC Quality assurance & quality control
SLSC State Level Selection Committee
SPS Sewage Pumping Station
STP Sewage Treatment Plant
SBR Sequential Batch Reactor
UD&HD Urban Development & Housing Department
ULB Urban Local Body/Bodies
WSP Waste Stabilization Ponds

DPR_Pond_Dulhera Una

Pubﬁcmer

-cum-Executive Engineer
Jal Shakti Division Harell
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Executive Summary

(vation of water bodies are utmost important in India due to increasing demand of

Jter requirements, and water shortage is an emerging scenario especially during summer
season. Rivers, lakes, ponds, streams and wells are the sources of freshwater, Ponds are
amongst the most diverse fresh water habitats that support many species including more
uncommon, rare and even threatened species. Furthermore, pond is an ecosystem itself and
it is formed from the cohabitation of plants, animals, microorganisms and its surrounding
environment. Apart from the water requirements for domestic purposes, most of the
manufacturing is also heavily depended on water. Many of the small water bodies in our
surrounding have already disappeared leading to water shortage and biodiversity loss in the
region. Therefore, initiatives must be undertaken to protect the existed ponds to safeguard

the environment as well as the human wellbeing.

Jal Shakti Vibhag Himachal Pradesh under the esteemed guidance of Honorable Minister Jal
Shakhti Vibhag has taken initiative to perform a Proposal to retrieve and revive pond in
Haroli constituency of Una Distt of Himachal Pradesh and to propose specific pond
management activities that will ensure sustainable conservation of the pond. As upon the
request, a one-month research study has been conducted, and this report contains detailed
information on history, geography, biodiversity and environmental issues of the pond. A
sustainable conservation approach to retain the cultural, social, and ecological significance
of pond through transforming the pond bank as awayside eco-tourism spot and biodiversity

Garden with the participation of local community is also proposed in the report.

\j;ie Information Officer

-cum-Executive Engineer
Jal Shakti Division Haroli
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ATRODUCTION

Ponds are the simplest surface water bodies which are closest 1o the heart of human being
and of considerable ecological, social and cultural significance in every locality. Ona world
scale, ponds and small lakes dominate both the area of freshwaters and the number of
basins too. Collectively, they have an overwhelmingly greater significance in human affairs

than large lakes, and contribute greatly to the freshwater storage oforganic matter.

Ponds are built in the past to hold water for agriculture and domestic uses. These water
bodies not only provide drinking water, support livelihoods and biodiversity but also control

runoff and act as natural rainwater recharging structures.

Most of the surface water in India faces vast quantity and quality threat. Many ponds have
been degraded or lost, mainly due to anthropogenic activities such as change in agricultural
activities, expansion of urban areas and pollution. Ponds have become moreeutrophic owing
to excessive nutrient additions and as a result they have often changed from macrophyte

dominated and clear water states to turbid states, dominated by phytoplankton or floating

water hyacinth or Salvinia .

With about 1.2 billion people having no access to drinking water and about 2.4 billion lacking
basic sanitations, the symptoms of emerging global water crisis are too obvious. It is
projected that the population under water stress will rise from 450 million at present to 2.7
billion by 2025 and Indian subcontinent is already being classified as the ‘water stressed’

region, meaning that water needs exceed its availability (CPHEEO, 2013).

Historically, these water bodies have met water demands of the population for centuriesand
a community management system had sustained them for a long period of time. However,

now water crisis is very severe in highly populated urban areas, and rural areas also witness

water shortage during summer season. b‘J.:bm-lmfgkﬁm’Uﬁc:

-cum-Executive Engineer
Jal Shakti Division Haroli
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150 small water bodies are an intrinsic part of the eco system A lake or pond is lhe water

yody which holds certain volume of water generally in all seasons of the year. They have

yraditionally served the function of fulfiling the water requirements of the local community

for drinking, household uses like washing, agriculture, and fishing and also for religious and

cultural purposes. Moreover, they also host a wide variety of flora and fauna.

Therefore, it is significant to protect and conserve water bodies such as ponds, streams,
lakes etc. not only to meet the water demands of human beings but also to protect endemic
and endangered biodiversity depend on these water bodies. Itis the time to initiate efforts to

restore, conserve, manage and maintain water bodies in our region.

SIGNIFICANCE OF CONSERVATION OF PONDS

A pond ecosystem is a fundamental unit in ecology that is formed from the cohabitation of
plants, animals, microorganisms, and a surrounding environment. It refers to a community of
freshwater organisms largely dependent on each other for surviving and maintaining a life
cycle. Ponds are an important part of our culture also; partly because of their intrinsic
historical value. Their sediment records can reveal us about our ancestors’ way of life.
Ponds are ‘local water bodies’ and play a crucial role in maintaining and encouraging the link
between people and wildlife. They also provide many opportunities for education and

experimental research across a widerange of subjects.

Ponds are vital for many rare and endangered species, both at regional and national levels.
The networks of ponds support meta-populations of many aquatic species, including
amphibians, invertebrates and wetland plants. Ponds are particularly important at the
landscape scale: they have shown to contribute as much as to regional biodiversity as rivers

or lakes, and they provide stepping-stones and increased co pty between other

freshwater habitats. thﬂﬁl’ﬁﬁﬁﬁ:‘(lﬂci

-cum-Executive Engineer

Jal Shakti Division Haroli
Dulehra_pond is located at Puthupanam Ward (4th ward), Poothrikka Panchayat in Una
amp— = E— ]
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:‘Inc.t. HP It was a major source ol walor to the local community, aspocially lor agricultural
and domestic purposes, till a few decades back. The water body had greater ecological and
cultural significances in the pasl. However, it has lost ils original ecalogy and pristine form
4ue to invasive aquatic algal/weed growlh and accumulation of wastes, To conserve the
pond, the community members as well as the Panchayath has conducted pond cleaning
drive several limes in the past in various years; however, most of them were found

unsuccessful as a sustainable solution. Thepresent condition of the pond is worse, and is at

verge of destruction.
ACTIVITIES AND OBJECTIVES

This pre-project study aims at finding out information on Dulehra pond regarding its
geographical details, history, cultural heritage, biodiversity and major environmental threats
to propose a sustainable conservation of Dulehra pond. The study activities and objectives

are specified as follows:

ACTIVITIES

« To conduct a land survey of the Dulehra pond and its surrounding area (only
public land) and to generate geographical data of the pond

» To study the quality of water in the pond and also of the fauna and flora

« To conduct a community survey to explore various stakeholders of the pond

« To study the history, past and present usage pattern of the pond

« To study the nature of pollution of the pond and its sources

OBJECTIVES
« To propose a detailed project for the retrieval and maintenance of the pond with a

sustainable management and governance plan Improve the quality of the water

discharged from Lake Hancock by reducing Total Maximur?DTLoads (TMDLs)
b

to the lake. lil-"lﬂfﬂrﬁfﬂ&'oﬁr

-cum-Executive Engineer
Jal Shakti Division Harolj
. Preserve, and where feasible, enhance the natural greenway /wildlife corridor
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(Peace River/Green Swamp) through Polk County.
« Maintain the exceptional wildlife values of Lake Hancock.
+ Enhance the diversity of the fishery of the lake.

« Provide habitat compatible public access for nature-based recreational activities

and commercial fishing.

METHODOLOGY

STUDY PERIOD: The study was conducted for a period of one month from Nov10 to Dec

2023.

Land survey: Using DGPS, contours, depth and size of the pond, nature of the bottom of

the pond and relevant maps were generated.

Biodiversity Studies: The pond area and its adjoining areas were thoroughly explored for
floral diversity and recorded. Regular and repeated observations did in this area fora period

of 2 weeks continuously, for the faunal diversity studies.

Community survey: A survey was conducted among the local residents and other

stakeholders in order to explore the history, usage pattern, other interests etc.

ENVIRONMENTAL PROBLEMS RELATED TO THE POND
As per the opinion of the stakeholder community pollution of the water body is the main

issue of the pond and the main reason for that is the nearby community.

jbﬁnwm__iﬁmﬁe)r

-cum-Executive Engineer
Jal Shakti Division Haroli
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,EOGRAPHY
GEOGRAPHCAL DETALS

rii
.

Site plan of Pond

WATER QUANTITY AND QUALITY
WATER QUANTITY

Dulehra Pond is mainly a rain water harvesting source in the region. Mostly the water inthe

pond is stagnant though there is a outlet in the South - Eastern side that flowstowards the

Agricultural field and then leads to another stream. This is connected to a big canal and it
joining to the Periyar River. However because of its location as a head pond, the surface and
ground water flow towards lower gradient line reaches the pond and that may be the reason

for its perennial nature. Also the water near the canal is increase the water level of pond

during summer season.

Dulehra pond is a perennial source of water in that area. Among the survey respondents, all

of them said that there is No water level fluctuation in the pond. It is because of the

continuous flow of water through the outlet during the Monsoon season alpd presence of

Eﬁiﬂ&aa;%;mr

DPR_Pond_Dulhera_Una -quayBxecutive Engineer
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E;RONMENTAL THREATS AND REASONS FOR THE DESTRUCTION OF THE
JND

n water bodies are nowadays considered as the best place to release sewage and dump
solid wastes. The abandonment of water bodies and development as a waste dumping site
happens simultaneously. If the water body is on the sides of a road, people will make it as a
habit to throw their household wastes into it or wastes get blown away into the pond by wind.
There are lot of reports available on such types of waste dumping including that of slaughter
house wastes. However, Dulehra Pond is saved from such a habit of the passerby
community, till this time. The pond area has minor pollution only from community. The main
pollution is from the industries Near the pond. The dust and chemicals from the factory cover

whole area when they are working. The next pollutants are plastic and cloths from the

peoples who are used pond to bathing and washing.

The following suggestions were raised by various groups:

« The all four sides of the pond should be constructed
« The pond premises should be made beautiful.

« The water should be kept clean. Bathing and swimming for children should

beallowed.

« There will be no use of rejuvenating the Pond as the pond is severely

contaminating bythe surrounding factory.

« Panchayat should implement the project, and then only it will be maintained

properly.

PART I
PROPOSAL FOR DULEHRA Pond CONSERVATION AND SUSTAINABLE

DEVELOPMENT:
bﬂcTﬁ‘J%ﬁﬁf})ﬂiccr

BACKGROUND -Executive Engineer
Jal Shakti Division Haroli
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;ﬁnnunity. Scientific studies were conducted to keep the ecological significance of the pond

and developed detailed plan including civil constructions and biodiversity conservation

programmers. Thus the present proposal is developed.

AIM

To conserve DULEHRAPOND as a sustainable model for conservation of surface water

resources and develop as a leisure spot through active community participation.

OBJECTIVES
« To conserve the pond as a sustainable model for conserving natural resources
especially surface water resources and local biodiversity, ensuring all its traditional

uses
« To develop the location as a leisure point with community participation

» To promote the pond as an informal environmental education hub for natural

resource conservation and sustainable life style practices

PROPOSALS

The proposals are developed imbibing the principles of sustainable development, minimizing
the resource utilization, ensuring sustainability with least energy inputs andlow maintenance
cost (natures’ way!!) and benefitting local community at large and catering a larger

community with natural rustic experiences.

Pond Conservation: Cleaning and maintaining water quality, conserving aquatic and
neighbouring terrestrial biodiversity, waste management provisions; renewable energy
resources (solar lamps, biogas etc.), provisions; retaining provisions of water usage for

agricultural purposes; and ensuring self-maintenance of water quantity and quality.

Leisure Point: Participatory and without harming pond environment in any manner, but

ihm%m

DPR_Pond_Dulhera_Una -cumFEx#eUtve Engineer
Jal Shal- ol
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 DETAILED PROJECT REPOR?:

o

| 3 é“-r:e of Work: Refuvenation’arid Restoration of Gondpur Jai

"#hand Pond for conservation and
b . th ground water recharge
o .:..t;?'é?d on Natural Treatment System with STATE ofARgr. :

» " Technoloav in Tehsil Haroli and Distt. Una ‘Himachal Pradesh .

DPR

St rmag 33
oy

Total Estimated Cost: Rs. 3430975.00(34.31 Lakh)
3‘!,?5256%

Prepared by

EXECUTIVE ENGINEER

JAL SHAKTI VIBHAG, DIVISION Haroli,
CIRCLE Una, (Hamirpur ZON

E 37
HIMACHAL PRADESH pu 1CTE’WLUP

-cum-Executive Engineer
November, 2024 Jal Shakti Division Haroli ;
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Fo\lowmg‘; isa glgssaw Pf terms used in this report, including abbreviations and acronyms
commonly used in relation to STPs process, equipment and operations.

Abbreviation /
Acronym Full Term
AUWSP Accelerated Urban Water Supply Program
ASP Activate Sludge Process
BOD Biochemical Oxygen Demand
CDP City Development Plan
CPHEEO Central Public Health and Environment Engineering Organization
CWR Clear Water Reservoir
CSP City Sanitation Plan
DPR Detail Project Report
GIS Geographical Information System
Gol Government of India
Go HP Government of Himachal Pradesh
kW Kilo Watt
kWH Kilo Watt Hour
LPCD Liters Per Capita Per Day
MLD Million Liters per Day
M Million Liter
M Meter
mm Millimeter
MBAR Multi Baffled Anaerobic Reactor
NRCD National River Conservation Directorate
NRCP National River Conservation Program
0&M Operation & Maintenance Wf
OHSR Overhead Service Reservoir Jﬁmsmgaﬁ:%m
PHED Public Health Engineering Department
QA&QC Quality assurance & quality control
DPR Gondpur_Una Page No 2
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Full Term

SLSC State Level Solaction Committee

SPS Sewage Pumping Station

STP Sewage Treatmenl Plant

SBR Sequential Balch Reaclor

UD&HD Urban Development & Housing Department

ULB Urban Local Body/Bodies

WSP

Wasle Slabilization Ponds

k’ﬂﬁﬁn‘mﬁar

ic Infor .
.clrrlrEExccuiive Engineer,
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Executive Summary

.ons i ; ; , .
Conservation of water bodies are utmost important in India due to increasing demand of water
requirements,

and waler shortage is an emerging scenario especially during summer season.
Rivers, lakes, ponds, streams and wells are the sources of freshwater. Ponds are amongst the
most diverse fresh water habitats that Support many species including more uncommon, rare
and even threatened species. Furthermore, pond is an ecosystem itself andit is formed from
the cohabitation of plants, animals, microorganisms and its surrounding environment. Apart
from the water requirements for domestic purposes, most of the manufacturing is also heavily
depended on water. Many of the small water bodies in our surrounding have already
disappeared leading to water shortage and biodiversity loss in the region, Therefore, initiatives

must be undertaken to protect the existed ponds to safeguard the environment as well as the
human wellbeing.

Jal Shakti Vibhag Himachal Pradesh under the esteemed guidance of Honorable Minister Jal
Shakhti Vibhag has taken initiative to perform a Proposal to retrieve and revive pond in Haroli
constituency of Una Distt of Himachal Pradesh and to propose specific pond management
activities that will ensure sustainable conservation of the pond. As upon the request, a one-
month research study has been conducted, and this report contains detailed information on
history, geography, biodiversity and environmental issues of the pond. A sustainable
conservation approach to retain the cultural, social, and ecological significanceof pond

through transforming the pond bank as a wayside eco-tourism spot and biodiversity Garden

with the participation of local community is also proposed in the report.

rublic lnioi matian Officer

-cum-Executive Eng’mger
Jal Shakti Division Hapgli
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INTRODUCTION

Ponds are the simplest surface water bodies which are closest to the heart of human being
and of considerable ecological, social and cultural significance in every locality. On a world
scale, ponds and small lakes dominate both the area of freshwaters and the number of basins

too. Collectively, they have an overwhelmingly greater significance in human affairs than large

lakes, and contribute greatly to the freshwater storage of organic matter.

Ponds are built in the past to hold water for agriculture and domestic uses. These water bodies

not only provide drinking water, support livelihoods and biodiversity but also control runoff and

act as natural rainwater recharging structures.

-

Most of the surface water in India faces vast quantity and quality threat. Many ponds have
been degraded or lost, mainly due to anthropogenic activities such as change in agricultural
| activities, expansion of urban areas and pollution. Ponds have become more eutrophic owing
l to excessive nutrient additions and as a result they have often changed from macrophyte

dominated and clear water states to turbid states, dominated by phytoplankton or floating water

hyacinth or Salvinia.

With about 1.2 billion people having no access to drinking water and about 2.4 billion lacking
basic sanitations, the symptoms of emerging global water crisis are too obvious. It is projected
that the population under water stress will rise from 450 million at present to 2.7 billion by 2025

and Indian subcontinent is already being classified as the ‘water stressed’ region, meaning

that water needs exceed its availability (CPHEEO, 2013).

Historically, these water bodies have met water demands of the population for centuriesand
a community management system had sustained them for a long period of time. However,

now water crisis is very severe in highly populated urban areas, and jural areas also witness

water shortage during summer season. r———M
bhic Intun e uon Otficer

-cum-Executive Engineer
Jal Shakti Division Haroli
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ONDPUR Jai Chand Pond is loca i - -
fajor SOUTCe of waler 6 the local Cgencj n?t; Gondpur in Haroli constituency of Una district, HP. It was a

nity, especially for agricultural and d i '

w decades b g ural and domestic purposes, till a
ﬁowever‘ " hazcl‘;s;ni}z :rriat.er lbody had greater ecological and cultural significances in the past.
sl B ginal ecology and pristine formdue to invasive aquatic algal/weed growth

of wastes, To conserve the pond ‘
s . erve the pond, the community members as well as the
Panchayath has conducted pond cleaning drive several times in the past in various years; however,

most of them were found un -
: successful as a sustainable solution. The present condition of the i
worse, and is al verge of destruction. P pond s

ACTIVITIES AND OBJECTVES

This pre-project study aims at finding out information on GONDPUR Pond regarding its
geographical details, history, cultural heritage, biodiversity and major environmental threats

to propose a sustainable conservation of GONDPUR Pond. The study activities and objectives

are specified as follows:

ACTIVITIES

To conduct a land survey of the GONDPUR Pond and its surrounding area
'H (onlypublic land) and to generate geographical data of the pond
To study the quality of water in the pond and also of the fauna and flora

To conduct a community survey to explore various state holders of the pond

To study the history, past and present usage pattern of the pond

To study the nature of pollution of the pond and its sources
OBJECTIVES

« To propose a detailed project for the retrieval and maintenance of the pond with a
sustainable management and governance plan Improve the quality of the water

discharged from Lake Hancock by reducing Total Maximum Daily Loads (TMDLs)

to the lake.

. Preserve, and where feasible, enhance the natural greenway /wildlife corridor

Tmﬂﬁc)cr

-cum-Executive Engineer
Jal Shakti Division Haroli
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(Peace River /Green Swamp) through Polk County

Maintain the exceptional wildlife values of Lake Hancock,

Enhance the diversity of the fishery of the lake,

Provide habitat compatible public access for nature-based recreational activities
and commercial fishing,

METHODOLOGY

STUDY PERIOD: The study was conducted for a period of one month from Nov 10 to Dec
2023.

Land survey: Using DGPS, contours, depth and size of the pond, nature of the bottom of the
pond and relevant maps were generated.

. Biodiversity Studies: The pond area and its adjoining areas were thoroughly explored for

T floral diversity and recorded. Regular and repeated observations did in this area for a period of

2 weeks continuously, for the farandole diversity studies.

Community survey: A survey was conducted among the local residents and other

stakeholders in order to explore the history, usage pattern, other interests efc.

ENVIRONMENTAL PROBLEMS RELATED TO THE POND

As per the opinion of the stakeholder community pollution of the water body is the main

issue of the pond and the main reason for that is the nearby community.

E lic Informatis cer

-cum-Executive Engineer
Jal Shakti Division Hareli

'
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(TER QUANTITY AND QUALITY
JATER QUANTITY

/ GONDPUR Pond is mainly a rain water harvesting source in the region. Mostly the water in the

pond is stagnant though there is an outlet in the South - Eastern side that flows towards the
Agricultural field and then leads to another stream. This is connected to 2 big canal and it
joining to the Peripheral River. However, because of its location as a head pond, the surface
andground water flow towards lower gradient line reaches the pond and that may be the

reason for its perennial nature, Also, the water near the canal is increase the water level of

pond during summer season.

GONDPUR pond is a perennial source of water in that area. Among the survey respondents, all of
them said that there is No water level fluctuation in the pond. It is because of the continuous

flow of water through the outlet during the Monsoon seasan and presence of water during

summer season in the nearest canal.

|

WATER QUALITY

GONDPUR Pond is known for its pristine environment and pure water, till recent times. Local
people used the pond for bathing, swimming and agricultural purposes mainly. But later with

the abandonment of paddy cultivation pond was neglected. A tar mixing factory neighboring

the pond makes pollution in the pond and surrounding area.

As part of this study water samples were collected from the pond from different levels and
regions of the pond and the results are given in Table 3.2. All the samples showed excess
level of Coliform bacteria, indicating severe faecal contamination. The presence of E. coli in
all the tested samples also denotes heavy levels of faecal matter in the water. The phosphate
levels are also high which is due to the effluents from the factory as well as other chemical

contaminants like soap, detergents, etc., which favors the growth of algae.

The turbidity caused by the increased plankton growth reduces the sunlight penetration and

Y 4
the ligvtonly penetriﬁs to shorter distance. This in turn reduces the level of oxygen in the
: n T DPR_Gondpur_Una
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| contaminating by the surrounding factory.

« Panchayat should implement the project, and then only it will be maintained

properly.

PART Il

PROPOSAL FOR GONDPUR POND CONSERVATION AND SUSTAINABLE
DEVELOPMENT:

BACKGROUND

The management and conservation of freshwater resources has traditionally focused upon
running water and larger water bodies. In comparison small water bodies, such as ponds, have
long been over-looked. Recently, however, there has been growing realization that these small
patches are highly important not only for the biodiversity but also for the range of socio-
LCOI’IOTTIIC activities linked to them. Ponds play a critical role in the global carbon cycle.
Furthermore, they host a high and unique biodiversity particularly significant at the regional
scale, when compared to other freshwater systems. Ponds have significant ecological
functions and are recognized social and economic uses; this arises the need for their

conservation.

Gondpur Pond is an ancient pond in UNA district, Himachal Pradesh. Till recent years, local
people used it regularly for bathing, swimming, and laundry purposes and also for irrigating
the nearby paddy fields. But later with the abandonment of paddy cultivation the pond was
totally neglected. The major source of pollution in the area was the Industrial development
which works in the nearby region of the pond. But even in such a dilapidated condition the

water level of the pond remained almost same throughout the year, without flooding in the

rainy season and drying in the summer season, which maintained its perefial nature.

bmﬂhmeﬁ&r

As part of biodiversity enhancement and ecological restoration in Haroli mmﬁmunyemﬂ
Jal Shakti Division Haroli

order to propose a full-fledged plan t:ﬁﬁﬂwégﬁ o ond dgRa model for conservatign o of fradjtional
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0r FeEGSOUrcGes, in H| fJﬂl"'f.I[JillOry manner and d”‘Vl’J‘lU[J thes ¢
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Aatlon s on Informal
svironmental education conter. J

; al Shakti Division Una Under Jurisdiction of Jal Shakt Circly
/ Una was ass
rflr

/ covering various ecological, cultural and s0cl

1aned the 1ask to revive the pond for the intendaed uBos, Involvingoxtanaive studios

al aspocts, The study revealed that the local

community is very much attached o the pond and thelr lone wish Is o ro-ostablish the pond

to its original legacy ang beauty. Public Unanimously demanded to restore the pond 1o its past

glory which will provide the eratwhile services again to the local community. Scientific studios

were conducted to keep the ecological significance of the pondand developed detailed plan

including civil constructions and blodiversity conservation program. Thus, the present proposal

Is developed.

AlIM

To conserve GONDPUR POND as a sustainable model for conservation of surface water

resources and develop as a leisure spot through active community participation.

LBJECTNES

To conserve the pond as a sustainable model for conserving natural resources

especially surface water resources and local biodiversity, ensuring all its traditional

USES

* Todevelop the location as a leisure point with community participation

* To promote the pond as an informal environmental education hub for natural

resource conservation and sustainable life style practices

PROPOSALS
The proposals are developed imbibing the principles of sustainable development, minimizing
the resource utilization, ensuring sustainability with least energy Inputs and low maintenance

cost (natures’ way!!) and benefitting local community at large and caieringti larger community
i afl fficer
with natural rustic experiences, blic ]niorm fign 0

-cum-Executive Engineer

Jal Shakti Division Haroli
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N' Gma” Katwal Legal <katwallegal@gmail.com>

Complaint seeking a vigilance inquiry into conflict of interest, bid cartelisation,
fabrication of the Detailed Project Report, and prima facie misappropriation of
public funds in the work “Rejuvenation and Restoration of Pubowal Pond based
on Natural Treatment System with State-of-art Technology in Tehsil Haroli, District
Una (H.P.)” (estimated cost Rs. 2,05,91,200/-) executed under Jal Shakti Vibhag,
Division Haroli, under the Bulk Drug Park “Water Sustainability” scheme — and

request for an Action Taken Report.
1 message

Katwal Legal <katwallegal@gmail.com> Thu, May 14, 2026 at 5:02 PM
To: Director General of Police <dgp-hp@pnic.in>, sp-una-hp <sp-una-hp@nic.in>, adg-acb-hp@nic.in, indussecy-
hp@nic.in, iphsecy-hp@nic.in, Tilak Raj Sharma <trsharma4@gmail.com>, js-mowr@nic.in

Cc: pratibhashimla@gmail.com, subhash rajta <srajta@gmail.com>, europe.gian@gmail.com, Ashwani Sharma
<express.ashwani@gmail.com>, saurabh prashar <saurabhprashar81@gmail.com>, sanjeevinshimla@gmail.com,
pclohumi@gmail.com, Bhanu Lohumi <bhanu.lohumi@gmail.com>, pkpradeep.kumar68@gmail.com,
vikasvasudeva03@gmail.com, Rajeev Pathria <pathriarajeev@gmail.com>, navneet@drm.jagran.com,
aneeraj@drm.jagran.com, Prakash Bhardwaj <newsreporterone@gmail.com>, prakash@drm.jagran.com, Rohit Nagpal
<rohitaushimla@gmail.com>, sml-edithead@sml.amarujala.com, Bavinder Vashisht <bavivashisht@gmail.com>,
sureshs@chd.amarujala.com, Animesh Kaushal <animeshkaushal@gmail.com>, bittu bhardwaj
<bittu.bhardwaj9@gmail.com>, ravinder.panwar@dainikbhaskar.com, Brahmanand Devrani
<brahmanand.devrani@gmail.com>, Poonam Bhardwaj <poonam29029@gmail.com>,
sanjayawasthi@divyahimachal.com, Rajesh mandhotra <rajesh.aushimla@gmail.com>, raman sharma
<rmnsharma23@gmail.com>, Kevin Dalel <kevindalel1800@gmail.com>, shakeel querashi
<shakeel.querashi@gmail.com>, Tekchand Verma <Tekchandverma250@gmail.com>, Vinay Vashisht
<vinayhimnews@gmail.com>, newsforu24365@gmail.com, sandeep Upadhyaya <sandeep.upadhyaya11@gmail.com>,
him kiran Manta <himkiranmanta@gmail.com>, Shailee Dogra <shailee.dogra@gmail.com>, deepak sansta
<sanstadeepak007@gmail.com>, shashi jain <shashijainkharar@gmail.com>, rachna@drm.jagran.com, Dinesh Agarwal
<dineshyugmargshimla@gmail.com>, gulatians@gmail.com, Ramesh Sharma <rameshsharma@gmail.com>,
devkpandhi@gmail.com, anilkimta@yahoo.com, hridesharya@gmail.com, Sushil Kumar Sharma <sushilsmi@gmail.com>,
Baldev Chauhan <baldevschauhan@gmail.com>, Ashok Thakur <thakurashok112@gmail.com>, Vimal Sharma
<vimalsharmapk@gmail.com>, "A.K SHARMA" <anilkumarsharma130@gmail.com>, manishsharma57@gmail.com,
manish sharma <democracyhimachal@gmail.com>, mohan150868@yahoo.co.in, Sunil Kumar
<shukla.sunil13@gmail.com>, ujual sharma <ujualsharma13@gmail.com>, anil.hadlee@gmail.com, Kavita Kapoor
Santoshi <kavitakapoorsantoshi31@gmail.com>, dhananjaysharma1966@gmail.com, Bhupinder Chauhan
<bhupinder0000@gmail.com>, argarg1610@gmail.com, pankaj sharma <pankajsml65@gmail.com>, Mohan Chauhan
<mohanchauhansml@gmail.com>, dratulkr@gmail.com, Lokinder Beakta <lokinderbeakta@gmail.com>,
newsaaj.smi@gmail.com, bhartendushikhar@yahoo.com, sanjay Baid <baidsanjay80@gmail.com>,
ashwanibhatiazosash@gmail.com, Ashwini Bhatia <zosash@gmail.com>, nandinimital@yahoo.com, Ritesh Kapoor
<riteshkapoor9@gmail.com>, rnushimlahp@gmail.com, Hemant Chauhan <hemantcm@gmail.com>,
anibalbir@gmail.com, auniyal1965@gmail.com, subhash sharma <subhashpandit23@gmail.com>,
vdsharma27@gmail.com, Vikas Sharma <vikas.shimlanews06@gmail.com>, Roshan Sharma <sroshi12@gmail.com>,
ramita soni <soniramita@gmail.com>, kamal thakur <kcthakur9418300279@gmail.com>, parmar.shimla007 @gmail.com,
Sanju Chaudhary <sanjuchaudhary004@gmail.com>, vishal.sood2@gmail.com, Shashi Bhushan
<dr.shashisml@gmail.com>, Mohit Prem Sharma <mohitpremsharma@gmail.com>, Ranbir Singh
<ranbir.singhddk@gmail.com>, Shashikant Sharma <shashikanthpu@gmail.com>, Vinod Pathak
<vnd.pathak@gmail.com>, lucky verma <luckymedia7@gmail.com>, SANDEEP B SINGH
<sandeep.manali@gmail.com>, Ashok Soni <ashoksonizee@gmail.com>, Reshma Kashyap
<kashyapresham007@gmail.com>, poonamtimesnow@gmail.com, rajeshnews24@gmail.com, PRADEEP KUMAR
Thakur <pkthakur07@gmail.com>, Saurabh Prabhakar <viranand92@gmail.com>, Himachal Ki Pukar
<chottanirk69@gmail.com>, shailsamachar@gmail.com, ganeshduttshimla@gmail.com, ranamps55@gmail.com,
PRABODH SAXENA <cs-hp@nic.in>, satishkbansal@rediffmail.com, hillsguardian@yahoo.in,
himalayasurya@gmail.com, Roshan Lal Dogra <himachaljantaweekly@gmail.com>, Akshay Chauhan
<himdawnsol@gmail.com>, rakeshsml@yahoo.com, HIMWANTI MEDIA <himwantimedia@gmail.com>,
himachaldarpan@rediffmail.com, kameshwar sharma <kameshwarshimla@gmail.com>, JAGO WORLD TV
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<jagohimachalpradesh@gmail.com>, HIM DRISHTI <newshimdrishti@gmail.com>, manav pandhi
<manavpandhi@gmail.com>, Anal Patrwal <analpatrwalnews@gmail.com>, joginder kanwar <jogindersml@gmail.com>,
bakhabarconnect@gmail.com, munish sood <munishsood1999@gmail.com>, ranjeet rana <ranjeetnews1@gmail.com>,
news4himalayans@gmail.com, Rohit <rohit.pathania@gmail.com>

Date: 14 May 2026

To,

The Director-cum-Inspector General of Police,
State Vigilance & Anti-Corruption Bureau,
Government of Himachal Pradesh,

Shimla — 171002.

Subject: Complaint seeking a vigilance inquiry into conflict of interest, bid cartelisation,
fabrication of the Detailed Project Report, and prima facie misappropriation of public funds in the
work “Rejuvenation and Restoration of Pubowal Pond based on Natural Treatment System with
State-of-art Technology in Tehsil Haroli, District Una (H.P.)” (estimated cost Rs. 2,05,91,200/-)
executed under Jal Shakti Vibhag, Division Haroli, under the Bulk Drug Park “Water
Sustainability” scheme — and request for an Action Taken Report.

Respected Sir,

1. I, Rohit Katwal, resident of the above address, am a public-spirited citizen of District Una.
Through applications made under the Right to Information Act, 2005, | have obtained from the Jal
Shakti Vibhag the complete official file of the captioned work (running into approximately seven
hundred pages), together with the records of similar “pond rejuvenation” works executed under the
same scheme. On a careful examination of these official records, and on a personal inspection of
the site, the documents disclose, prima facie, a serious and organised effort to defraud the public
exchequer. | therefore lodge this complaint in public interest and pray for a vigilance inquiry.

2. The work in question. The captioned work is a sub-head under the Bulk Drug Park “Water
Sustainability” scheme, for which an umbrella Administrative Approval of Rs. 11,75,00,000/- was
accorded by the Directorate of Industries, Government of Himachal Pradesh, vide Office Order
dated 27.09.2024. The Detailed Project Report (DPR) for the Pubowal Pond work is dated January
2024 and carries a sanctioned estimate of Rs. 2,05,91,200/-. The executing department is the Jal
Shakti Vibhag, Division Haroli. The General Abstract of Cost of the said DPR distributes the
estimate over fourteen Annexures, as set out below:

S.No. | Description of item / sub-head of work Reference Amount (Rs.)
1 Construction of PCC Wall to protect steps and Annexure-A 79,64,546
railing
2 Construction of walkways Annexure-B 6,96,385
3 Construction of Edge wall for road protection Annexure-C 2,91,148
4 Sustenance of water level in Pond Annexure-D 10,99,245
5 Side slopes stabilisation and stone pitching Annexure-E 6,78,703
6 Development of Riparian Zone Annexure-F 13,33,416
7 Construction of Cascading and Aeration system Annexure-H 8,11,876
8 Establishment of Constructed Wetland for Raw Annexure-| 17,64,807

Wastewater Treatment

9 Construction of Mounds for Flora and Fauna Annexure-J 9,65,664

15-05-2026, 10:54
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S.No. | Description of item / sub-head of work Reference Amount (Rs.)

10 Landscaping, Peripheral Lights, Sound system, all- Annexure-K 19,16,018
weather LED Screen etc.

11 Construction of Meditation Hut Annexure-L 7,71,331

12 Construction of Floating Wetlands Annexure-M 12,06,857

13 Construction of Re-Use Outlet Annexure-N 1,89,396

14 Operation and Maintenance of Pond for one year Annexure-O 3,02,064
Total of Annexures (A to O) 1,99,91,456
Add: Contingency charges @ 3% 5,99,744
Grand Total (Say) 2,05,91,200

3. PRINCIPAL ALLEGATION — Conflict of interest and self-dealing (the DPR author is the
execution agency). As per information available with and furnished by the Jal Shakti Vibhag, the
Detailed Project Report for this work was prepared by one Sh. Dinesh Kumar. The work was
thereafter awarded to, executed by, and paid to M/s Rebound Enviro Tech Pvt. Ltd. (CIN
U44000UP2016PTC077351), of which Sh./Dr. Dinesh Kumar is the Director. The official records
further disclose an individual proprietary contractor, “Sh. Dinesh Kumar” holding PAN
BUEPKG6627C, operating within the same family of works. It is therefore alleged that the very
person/interest that authored the Government’'s own cost estimate also secured the execution
contract and received the public money against it. The DPR is the independent yardstick against
which a contractor’s bid and bills are required to be checked; here the contractor authored that very
yardstick (we do not have the tender details. As of 14.05.2026 all tender related information for
Haroli and Una is missing from old tender sections and archives of Jal Shakti Vibhag, but we have
taken this information from jal shakti Vibhag that DPR contract was given to executing agency
itself). This destroys the independence of the estimate at its root and constitutes a textbook conflict
of interest amounting to criminal misconduct by the public servants who permitted it. | pray that the
Bureau establish, from the departmental records, the identity and beneficial ownership behind the
preparation of the DPR and the award of the contract, and the precise relationship between M/s
Rebound Enviro Tech Pvt. Ltd., Sh./Dr. Dinesh Kumar, and the holder of PAN BUEPK6627C.

4. Bid cartelisation and collusion among the bidders. The Summary for Technical Evaluation
of the captioned tender records three bidders: (i) M/s Rebound Enviro Tech Pvt. Ltd.; (ii) M/s Dogra
Construction Co. Pvt. Ltd., whose Managing Director is Sh. Pawan Singh Dogra; and (iii) M/s S.S.
Engineering Corporation, Noida (U.P.). The records establish, prima facie, that these were not
independent competitors but a cartel:

(@) In its own statutory tender submission (its performance/experience certificate), M/s
Rebound Enviro Tech Pvt. Ltd. has named Sh. Pawan Singh Dogra as one of its past “clients”
— the said Sh. Pawan Singh Dogra being the Managing Director of the co-bidder M/s Dogra
Construction Co. Pvt. Ltd. Two “competing” bidders thus carry an admitted, documented prior
commercial relationship of contractor and client.

(b) Two of the three bidders are based in the State of Uttar Pradesh, although the work is a
local work in Tehsil Haroli, District Una.

(c) The same PAN (BUEPK6627C) of Sh. Dinesh Kumar appears in the file of the captioned
Pubowal Pond work as well as in the file of the adjoining “Gondpur Jaichand Pond” work,
indicating that the same person/interest is positioned across multiple works under the same
scheme head.

5. These facts, taken together, establish a prima facie case of bid-rigging and cartelisation. |
pray that the same be examined under the Prevention of Corruption Act, 1988, and that the bid-
cartelisation aspect be referred to the Competition Commission of India under Section 3(3) of the
Competition Act, 2002.
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6. The Detailed Project Report is a fabricated document, which vitiates the entire
sanction. The DPR is the foundational document upon which both the Technical Sanction and the
Administrative Approval rest. The DPR in this case is not a genuine site study; it is a plagiarised,
copy-pasted document. In particular:

(a) It contains text describing “Lake Hancock”, “Polk County” and the “Peace River / Green
Swamp” — all of which are located in the State of Florida, United States of America, and have
no connection whatsoever with Tehsil Haroli or District Una.

(b) It contains the names “Puthupanam Ward” and “Poothrikka Panchayat”, which are
panchayats located in the State of Kerala.

(c) The technical glossary of the DPR consists of urban sewage-treatment-plant terminology
(Sewage Treatment Plant, Moving Bed Bio-Reactor, Sequential Batch Reactor, CPHEEO,
and the like), which is wholly unrelated to a rural groundwater-recharge pond.

7.  Since the DPR is fabricated, the “study” that purportedly justified the need, the scope and the
cost of the work was never genuinely conducted. It follows that the Technical Sanction and the
Administrative Approval were obtained by misrepresentation. A sanction obtained upon a
fabricated foundational document is vitiated at its very root. Consequently, the entire expenditure of
Rs. 2,05,91,200/- stands vitiated and is, in law and in substance, unauthorised expenditure on a
sham project — irrespective of the arithmetical precision with which any individual bill may have
been drawn — because the authority to incur the expenditure was itself procured by fraud. This
ground, by itself and independent of every other ground in this complaint, warrants a full vigilance
inquiry and recovery.

8. Specific financial and procedural irregularities. In addition to and independent of the
foregoing, the official records disclose the following specific irregularities, each of which is verifiable
from the file:

(i Padded and dressed-up unit rates. The excavation in the estimate is billed at Rs.
523.45 per cubic metre under a rate analysis titled “Blasting Work / Soft Rock” in which every
component that would actually be required for blasting — special gelatine, detonators, safety
fuse wire, hole-driller and blaster — is entered at quantity 0.0000, the only non-zero input
being unskilled labour (beldar). It is thus a labour-only digging cost dressed up as rock-
blasting, applied across multiple Annexures, on flat alluvial farmland where no rock-blasting is
possible. Likewise, “Bio-Media” (essentially graded washed stone) is billed at Rs. 2,680.35
per cubic metre, “wire crates filled with boulders” at Rs. 2,251.20 per cubic metre, and cement
concrete 1:3:6 at Rs. 6,447.45 per cubic metre — rates which are several times the legitimate
Schedule of Rates for the materials actually involved.

(i)  Zero-quantity decoy line items. The Bill of Quantities embeds line items at quantity
zero with a pre-loaded rate — for example, “Secondary Fountain — 0.00 Nos. @ Rs.
1,50,000/-" in Annexure-H — so that the rate stands “on the file” and is available to be
activated at the billing stage.

(i)  Suspected substitution of material. A sum of Rs. 60,54,252/- is billed under
Annexure-A as “Cement Concrete 1:3:6” for 939.02 cubic metres in the boundary/protection
wall, whereas photographs of the site taken on 13.05.2026 show the said wall constructed in
ordinary stone masonry, a materially cheaper item. The difference, on this single line, is of the
order of Rs. 30-35 lakh.

(iv) Grossly disproportionate and unverifiable lump-sum items. “Construction of
Meditation Hut” is billed at Rs. 7,71,331/- for a structure measuring only 3 metres by 3 metres
(9 square metres) — i.e. about Rs. 85,700 per square metre; an “all-weather LED Screen with
Sound system” is billed at Rs. 7,50,000/- as a single “1 Job” line carrying no make, model or
specification; “Floating Wetlands” at Rs. 12,06,857/- and “Main Fountain” at Rs. 4,50,000/-
are each single undescribed supply lines; and “manure” (Rs. 4,61,160/-, 720 cubic metres)
and “good earth” (Rs. 2,43,288/-, 720 cubic metres) are supply items incapable of any
subsequent physical verification.

(v) Fabricated supporting quotation. The rate for the fountain and pumps is “supported”
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by a quotation from M/s D.B Concretes / “Complete Environmental Solutions”, Roorkee,
District Haridwar (Uttarakhand), dated 26.12.2023, the subject line of which reads “fountain
and pumps” while the body of the very same letter refers to the “SUPPLY AND
INSTALLATION OF LABORATORY EQUIPMENTS” — demonstrating that the supporting
quotation is itself a copy-pasted document.

(vi) Reversed sequence of sanction. The umbrella Administrative Approval is dated
27.09.2024, whereas the Notice Inviting Tender (No. 368-94, dated 09.01.2024) for this work
was issued, and the bids opened, on 20.01.2024 — that is, the tender process was
conducted and concluded approximately eight months before the Administrative Approval
was accorded.

(vii)  Abnormally short tender window. The Notice Inviting Tender dated 09.01.2024
provided only an eleven-day window up to the bid opening on 20.01.2024, for a work valued
at over Rs. 2 crore — a window plainly inadequate for genuine competitive participation.

(viii) The payments made. The Treasury records show that public money was disbursed to
the execution agency as follows:

Treasury Voucher Date of Beneficiary Amount (Rs.)
(HPTR-5) disbursement
DDO 741-00, E.E., JSV 16.12.2024 M/s Rebound Enviro 1,19,84,370
Division Haroli (STO Tech Pvt. Ltd. (PAN
Haroli, UNA-02) AAHCRG6805J) — tax

deduction column shown

as NIL
DDO 741-00, E.E., JSV 20.08.2025 M/s Rebound Enviro 43,16,293
Division Haroli Tech Pvt. Lid. (PAN

AAHCR6805J)

Total disbursed to M/s 1,63,00,663

Rebound Enviro Tech
Pvt. Ltd. (approx. 79%
of the sanctioned
estimate)

(ix) Site reality. Photographs of the Pubowal Pond taken on 13.05.2026 — that is, about
seventeen months after the first major payment was released — show that the engineered
“Natural Treatment System” components for which the project was sanctioned (the
Constructed Wetland with rootzone media, the Cascading aeration structure, and the Floating
Wetlands) are not visible on the ground. What exists is an ordinary beautified pond with an
iron railing, a paver-block path, lamp posts, a basic fountain and a small hut. The technology
that the public paid for does not appear to exist.

9. The same modus operandi has been replicated across other works. The identical DPR
template, the identical “State-of-art Technology” branding and the identical contractor pattern recur
in the adjoining “Gondpur Jaichand Pond” work (estimated cost approximately Rs. 34 lakh), and the
records also refer to a further “Dulehra Pond” work. Significantly, the per-square-metre cost of the
constructed wetland at Pubowal Pond is of the order of nine times that at Gondpur Jaichand Pond,
even though the constructed wetland at Gondpur Jaichand is physically larger — which by itself
demonstrates that the Pubowal estimate is not founded on any genuine engineering costing. This
points to an organised modus operandi spanning multiple works under the same scheme head,
and the inquiry ought to be extended accordingly.

10. Prayer / relief sought. In the light of the foregoing, | respectfully pray that this Hon’ble
Bureau be pleased to:

i Register and conduct a vigilance inquiry into the captioned work “Rejuvenation and
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ii. Establish, from the departmental records, the identity and beneficial ownership behind
the preparation of the DPR and the award of the execution contract, and the precise
relationship between M/s Rebound Enviro Tech Pvt. Ltd., Sh./Dr. Dinesh Kumar, and the
holder of PAN BUEPK6627C;

iii. Examine the entire chain of sanction — the DPR, the Technical Sanction and the

Restoration of Pubowal Pond”;

Administrative Approval — and the role and culpability of every officer and authority who
prepared, recommended, vetted, sanctioned or approved the same at each stage;
iv. Examine the role of the bidders M/s Rebound Enviro Tech Pvt. Ltd., M/s Dogra

Construction Co. Pvt. Ltd. and M/s S.S. Engineering Corporation, and refer the bid-
cartelisation aspect to the Competition Commission of India;

V. Cause the Measurement Book and all Running Account Bills to be produced and
physically verified and forensic auditted against the work actually existing at site, through an
independent technical agency, and cause an independent re-valuation of the work actually
done;

Vi. Quantify and recover the public money found to have been misappropriated, and
proceed against all persons — public servants and private parties alike — found culpable,
under the Prevention of Corruption Act, 1988, and the Bharatiya Nyaya Sanhita, 2023;

vii.  Extend the inquiry to the connected “Gondpur Jaichand Pond” works executed under
the same scheme head based on same fraudulent DPR; and

viii. Furnish to me, the complainant, an Action Taken Report on this complaint.

1. Declaration. | solemnly state that the contents of this complaint are based upon official
documents obtained by me under the Right to Information Act, 2005, and upon my personal
inspection of the site; that they are true and correct to the best of my knowledge and belief; and
that this complaint is made bona fide and in public interest, and not from any personal motive or
grievance. | am ready and willing to produce the supporting documents and to assist the inquiry in
every manner required.

Images attached for ready reference.
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-:DETAILED PROJECT REPORT:-
Name of Work: Rejuvenation and Restoration of Pubowal Pond
based on Natural Treatment System with State-of-art
Technology in Tehsil Haroli and Distt. Una Himachal Pradesh

ROTIUTHRTY

Total Estimated Cost: Rs. 2,05,91,200.00 (205.91 Lakh)

_ Prepared by

ST S S —

EXECUTIVE ENGINEER
JAL SHAKTI VIBHAG, DIVISION UNA-I,
CIRCLE UNA, UNA (HAMIRPUR

]
HIMACHAL PRADESH NLRW

-cum-Executive Engineer }
JANUARY, 2024 .2t Shak?' My msl,hruljl

DPR Rejuvenation and Restoration of Pubowal Pond - - - === - -====--= Page - 1
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Abbreviation/ Full Term

Acronym

sLSC State Level Selection Committee

SPS Sewage Pumping Station

STP Sewage Treatment Plant

SBR Sequential Batch Reactor
UD&HD Urban Development & Housing Department

uLB Urban Local Body/Bodies

WSP Waste Stabilization Ponds
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Ponds are vital for many rare and endangered species, both at regional and national levels.
The networks of ponds support meta-popul@tions of many aquatic species, including
amphibians, invertebrates and wetland plants. Ponds are particularly important at the
landscape scale: they have shown to contribute as much as to regional biodiversity as rivers

or lakes, and they provide stepping-stones and increased connectivity between other

freshwater habitats.

Haroli pond is located at Puthupanam Ward (4th ward), Poothrikka PanChayat‘;: Uia_iSfiCL

blic Information Of

) ~um-Executive Engir
DPR_Reju_venation and Restoration of Pubowal Pond - - - - - - - = - ------ Paggkti®Division Hi

HP. It was @ major source of water to the [ocal community, especially for agricultural and
domestic purposes: til a few decades back. The water body had greater ecological and
cultural significances in the past. However, it has lost its original ecology and pristine form
due to invasive aquatic algal'weed growth and accumulation of wastes. To conserve the
pond, the community members as well as the Panchayath has conducted pond cleaning
drive several times in the past in various years; however, most of them were found
unsuccessful as a sustainable solution. Thepresent condition of the pond is worse, and is at

verge of destruction.
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Glossary of Terms

erations.

TR

Accelerated Urban Walter Supply Programme

ASP Activate Sludge Process
BOD Biochemical Oxygen Demand
coP City Development Plan
CPHEEO Central Public Health and Enviror glneering Organizati
CWR Clear Water Reservoir
csp City Sanitation Plan
DPR Detail Project Report
GIs Geographical Information System
Gol Government of India
GoHP Gwe!r:mem of Himachal Pradesh
K Kilo Watt
KWH Kilo Watt Hour
LPCD Liters Per Capita Per Day
MLD Million Liters per Day
M Million Liter
M Meter
mm Milimeter
MBAR Multi Baffled Anaerobic Reactor
NRCD National River Conservation D
NRCP National River Conservalion Pregramme —17
O&M Operation & Maintenance = ,..! e
blic Information Officer
OHSR Overhead Service Reservolr rum-Executive Engineer
PHED Public Health Engineering Department Skt Biviawon Harol
QASQC Quality assurance & quality control

DPR_Rejuvenation and Restaration of Pubowal Pond - - - - - =<« - ---==~
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r.B Concretes —

Date: 26-12-2023
VPLETE ENVIRONMENTAL SOLUTIONS

i rbe.rke@gmail.com
g-1 First Floor Harshit Complex,
opposite Nehru Stadium,Roorkee
Dist: Haridwar, Uttarakhand, India
pincode - 247667
?
TO
THE EXECUTIVE ENGINEER,

Jal Shakti Vibhag, Division Una-I, Dist. Una, H.P.

Sub: OFFER FOR SUPPLY AND INSTALATION OF fountain and pumps
Dear Sir;

This has reference to the qindersigned had with your good self on dated 26.12.23 regarding
your requirement of SUPPLY AND INSTALATION OF LABORATORY EQUIPMENTS.

In this connection, we are pleased to enclose herewith our detailed offer along with commercial
terms and conditions for your ready reference and necessary action.

We are offering you good quality products along with country wide after sales & Service

support.
GENERAL ABSTRACT OF COST
Name of Work: Rejuvenation and Restoration of Pubowal Pond based on Natural Treatment System with State-of-art
Technology in Tehsil Haroli and Distt. Una Himachal Pradesh
S. No. |Description of items Qty. Unit Rate Amount Remarks
1 |Construction of PCC Wall to protect steps and Railling. 1 Job  |7964546.00 - 7964546 o~ |Annexure-A ‘i
2 |Construction of walkways. 1 Job  |696385.00 696385 | Annexure-B - =
3 |Construction Edge wall for Road protection. 1 Job  [291148.00 7 291148 Annexure-C 2
4 [Sustenance of water level in Pond. 1 Job  |1099245.00 1099245 Annexure-D |-
5 |Side slopes stabilisation and stone pitching. 1 Job |678703.00 678703 +* Annexure-E "3
6 | Develcpment of Riperian Zone. 1 Job |1333416.00 .-~ 1333416 - Annexure-F {*- ¢
7 |Construction of Cascading and Aeration system, 1 Job |811876.00 _~ B11876 Annexure-H 2.
8 | Establishment of constructed Wetland for Raw wastewater 1 Job |1764807.00 . 1764807 _- Annexure-l |-\
Treatment.
9 | Construction of Mounds for Flora and Fauna. 1 Job  |965664.00 . 965664 - Annexure-J - ¢
10 |Construction of Landscaping, Peripheral Lights, sound system, all 1 Job  [1916018.00." 1916018,/ Annexure-X - ¢ |
weather LED Screen etc.
11 |Construction of Meditation Hut. 1 Job |771331.00 771331 _~ Annexure-L - ¢
12 |Construction of Floating Wetlands. 1 Job [1208857.00 - 1208857 -~  |Annexure-M |7«

——

Yours faithfully,
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(Rohit Katwal)

96, Basant Vihar, Near Rakkar Colony,

District Una, Himachal Pradesh — 174303

Mobile: 7018013195 | Email: katwallegal@gmail.com

Reference Document Attached:
RTI Reply related to Rejuvenation and Restoration of Pubowal Pond based on Natural Treatment System with State-

of-art Technology in Tehsil Haroli, District Una (H.P.) https://1drv.ms/b/c/05c0247fec419f1a/
IQCcDs72a0OP7QoU6BIrU6AFMXAYffe_av3rsXzSgldxilyZQ?e=NEcUYf

E UnTouched Copy of Pubowal Pond.pdf
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